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certain further sums from and
out of the Consolidated Fund of
India for the service of the finan-
cial year 1850-60 for the purposes
of Railways, be taken into consi-
deration.”

The motion was adopted.

Mr. Speaker: The question is:

“That Clauses 1, 2 and 3, the
Schedule, the Enacting Formula
and the Long Title stand part of
the Bill."

The motion was adopted.

Clauses 1, 2 and 3, the Schedule, the
Enacting Formula and the Long
Title were added to the Bill

Shri Jagjivan Ram: I beg to move:
“That the Bill be passed”.

Mr, Speaker: The tion is:

“That the Bill be passed”,

The motion was adopted.

12.18 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
proceed with further general discus-
sion on the General Budget.

Before Shri Eacharan continues his
speech, 1 would like to make an an-
nouncement. We agreed that with a
view to complete the business for
each day, the time taken immediately
after the Question Hour for miscel-
laneous work will be added on to the
rest of the day.

Today we are starting at 12.20, and
therefore we will continue till 5.20,
Such time will be added every day so
that the work of the day may be com-
pleted.

Bhri T. B. Vittal Rao (Khammam):
I have no objection to adding, but we
should not add on days when there is

405 (Ai) LSD—4.
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8 half-hour discussion on the Order
Paper.

Mr. Speaker: We shall try. Today
we do not have a half-an-hour dis-
cussion.

Bhri V. Eacharan (Palghat): Yester-
day I was speaking about the agricul-
tural producers. When we speak
about this, we have to understand the
conditions of the agricultural labourssrs
also, They are the only section im
the country who are not getting ade-
quate and fair wages.

All the industries have revised their
wage structure according to the cost
of living index and profit margin,
but the condition of the poor agricul-
tural labourers who are producing
food for the country has not changed.
I think the Labour Ministry also has
not thought of their problem.

The industrial labourers use to get
all benefits. They have bonus, over-
time, fixation of their wages, paid
holidays, maternity benefits, machi-
nery to settle their disputes ete., but
the agricultural labourers have no
such benefits.

All the industries have revised
their wage structure according to ihe
eost of living index and profit mar-
gin, when the prices of the agricul-
tural commodities go up, the labour-
ers are paid in cash, and when the
prices of the agricultural commodi~
ties come down, they are paid in
kind.

The Labour Ministry should under-
stand the difficulties and the dispari-
ties in the wage structure of this
section of the labourers also. Accord-
ing to the data published by the
Directorate of Economics and 'Siatis-
tics of the Ministry of Food and
Agriculture, the average wage rate
of the agricultural labourer in India
is 17.5 annas per man, and 10.8
annas per WOImaAan.

Mr. Speaker: The hon. Member
may speak a little more slowly and
a little more loudly and with confl-
dence in himself.
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Shri V. Eacharan: The conditions in
some of the States are still worse. In
Orissa, the average wage 1is 1..5
annas per man and 7.9 annas per
woman. In Madhya Pradesh it is
12:8 annas per man and 7.9 annzs
per woman. In South India az =&
whole, the average wage is 162
annas per man and 8.8 annas per
woman. This is very low. More-
over, there is no housing scheme for
the agricultural labourers as there
ig for the industrial labourers. The
industrial labourers have got their
housing schemes, and the manage-
ment also used to provide them wi'h
houses. So far as the agriculteral
labourers are concerned, in my State,
formerly, the landlords used to give
some plots of land to these agricul-
tural labourers for construction of
houses. When the questiog of per-
manency of tenure came up, that
practice has been stopped, and the
agricultural labourers are not get-
ting any land. I hope the Labour
Ministry and the Works, Housing and
Supply Ministry will look into this
problem and see that some provision
is made for providing houses to this
section of the labourers.

Another point which I would like
to deal with is in regard to the
unemployment problem. The un-
employment problem is still very
grave and large in the country., There
are a large number of people who
have registered their names with the
employment exchanges for getting
jobs. The majority of them are for
the clerical and other supervisory
jobs, At the same time, we find
that the technically experienced peo-
ple are less in number. So, there
must be adequate provision for pro-
viding adequate facilities to train
people according to the necessities of
the various industries and their tech-
nical requirements.

As regards the Defence Budget,
the country is facing threats

outside and requires an adequate
number of trained men and equip-
ment for reinforcement whenever re-
quired. The Finance Minister has
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pointed out in his speech that he
will approach the House whenever
an additional sanction of funds is
required. I am sure the House will
be ready to sanction any amount for
the protection of our borders.

Regarding the taxation proposals, I
have to make one observation, and
that is in regard to the tax on
bicycles. This is a poor man's vehi-
cle, and as such, the burden on the
cyclists should be reduced,

As regards my State, there is one
irrigation scheme in my district,
namely the Kanhirapuzha scheme in
the Palghat district. This was in-
vestigated at the time of the First
Five Year Plan itself, but it has not
been taken up or included even in
the Second Five Year Plan. This is
a very useful scheme and will help
to produce double the quantity of
paddy produced in the district at
present.

There are about ten lakhs acres
of single-crop land in Kerala, which
can be converted into double-crop
land, if adequate facilities for  lift
irrigation, cheap electricity and che-
mical manures are made available, I
request the Irrigation Ministry to
provide large amounts for these lify
irrigation schemes and thus help to
produce as much quantity of paddy
and other crops as possible.

Finally, I would submit that when
the Third Five Year Plan is being
flnalised, special consideration should
be given to the problems of Kerala,
namely the problem of increasing
food production and the problem of
unemployment,

With these observations, I support
the taxation proposals contained in
this Budge:.

Mr. Speaker: I would like to an-
nounce one thing to the House. As
the day advances, 1 find that many
hon. Members of the Opposition,
whom I would like to call and to
whom I would like to give opportu-
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nities are not in their seats. There
is a growing tendency in the House
to dictate to the Speaker as to when
he should call them. I condemn it

An Hon, Member: They shouid
forgo their chance,

Mr. Speaker: Yesterday, 1 looked
at Shri D. A Katti's seat, and I
wanted to call him, but he was
not in his  seat. Similarly, I
wanted to call Shri Vajpayee and
many others also. He comes to me
on the lasi day and then tells me,
‘Sir, 1 must be called”. I want to
give opportunities to every  Group
in the debate on the Motion of Thanks
on the President's Address, in the
discussion of the General Budget and
on the Finance Bill. 1 want every
Group to be represen‘ed, of course,
with differences in the matter of
numbers, but every Group will have
an opportunity to express its views.
It is from that point of view that I
would like to call hon. Members, But
I find ‘hat those hon. Members want
to dictate to me as to when I should
call.them, at what time I should call
them, whether before iunch or after
lunch, whether on the first day or
on the last day and so on. I am not
going ‘o show that indulgence here-
after. I find it very difficult to ad-
just. I am calling two hon. Members
from the Congress Party and one
hon, Member from the Opposition
and thus I am trying to balance, but
they make it impossible for me to do
80. Therefore, no such requests here-
afler will be entertained by me, if
the hon. Members do not care to be
#n their seats,

I would like to say also one other
thing. Whichever hon. Member 1
call and give an opportunity to speak,
as soon as he speaks feels as if he
hag no more duties to this House to
discharge, so much so, that at the end
of the day when I have reserved for
some hon. Members to be called, I
find that there is no quorum. If hon.
Members are not present in  their
seats after they speak, I would not
call them at all. It is very wrong.
Hon, Members must appreciate the
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enormous responsibilities that they
owe to the House and to the country
at large. The House cannot be thin
even in a Budget debate like this;
I am rather surprised. T cannot but
condemn this kind of indifferencc on
the part of some hon., Members.
There are other hon. Members who
are continuously sitting here and who
are not getting opportunities, but
suddenly some hon, Member butts
in and the momen: he comes in, he
feels that he must catch my eve; it
i rather strange.

Shri Rami Reddy (Cuddapah!:
Those who are continuously present
might be given more chances,

Mr. Speaker: [ shall try to give a
chance to the hon. Member as often
as possible.

Now, let us proceed with the dis-
cussion. 1 would request hon. Mem-
bers to bear all this in mind. They
must show greater courtesy to this
House and be present more often.

"o W0 frA@ ()
weqer  WRRg, eWiT faw wAr wgeg
¥ 7 teqo—t Y ® WH-qY ¥ Wi
Yurg 1 wEEE RN g, § IEE
@ wwr § AR IR qard
1 9w agn d9 femcsd
®C wH E —

Mr. Speaker: 1 have here a provi-
sional list of the names of flve or six
hon. Members whom I will call after,
the hon, Member concludes. But it
does not mean that others can go
away immediately. That is my diffi-
culty.

Shri V. P. Nayar (Quilon): If you
give out the names, that will inevit-
ab'y happen.

Mr. Speaker: What happens ic
that if 1 give them notice saying that

1 will call them, the others go away;
it I do not, then these hon. Members
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[Mr. Speaker]
go away. It so happens that only
someone sits in the Chair and the
rest go away.

Shrimati Parvathi Krishnan
{Coimbatore): I did not go away
........ (Interruptions),

ot Wo wre fyadt: & wyA wyTAw
# frw wft wdeg & =t seEi
w1 gmd a1 waw wEm ey amw
& @ & Ifer wwar g fs war
# I aEi ® o A AP @
gmy @ faor g fraw e 3w
T A AR AT FT A WL
qigET  Gar W@ F(‘i*mﬂl'ﬂ'f
#{ fr fag & o &1 wfus § wivs
s IT R W & faw w4 W@y
® Fz T T ANH GHAC F@T
g wrawd gy wwmEl & fag
zafag 2ar g f5 ga ofcfeafa # wic
Wiy & ¥@Ed ge 0 F w4 fFogw
famfo & myg s A F F Az AL,
2w F uar A wafa F} § faEr
f& dare & foer sex 3w A Al #1
at§ | g4 Fgar g wnfaw sgEedr
& amg FO F1 Fmar gafex
&t & wasgeaTEl @1 TATE ) I4 HY
77z a8 & fr afz g8 wadr S
&1 ®atfeaa T e, afz Tt goa
st qfzar ¥ fad g8 3¥ o w
g FIAT & arfa ®rd s @ gE
S & FET FLA 3@ T4 A A
& =g gfy A @ H og@El oA
TEgAr @ g aifF gwgat g
& wEas ¥ o &% @y gH WA
mifas iy ® AT FOM AT I
¥ faa sOtF | FA1 ISTAT EV A

@ saam &1 gi e farm i
#gIAq A AT AWl 9T HT A A
saeqr Fr g FargR § o2 sl
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W JwmmaTr g% wfew wET A

=t wuorw fag : (fwdarar) ¢
XYy wTERFT &

sit Ho ®ro fydd : Wit & Fwax
o, T ArAe | § arzfes
9T g o) o aX i 9T @
WTET AT WY A R IAE AT
# gt a1 waw o g

wWiad woFa A QiFAr ¥
g ¥ grwns & R g o o
sgaeqy odr w¢ fF wfus & wfys
| a9y ¥ Wi W o
fafsra snfas feafa & A1 H afagn
Faa fazal g7 € wifaa @ o gt
sid sgFeqr #1 3 A % A gay faw
gat dw oY gaTdt aTw IAT SoET
oY gg T {6 gg W A A a7
@iwr w7 F w9 fogm oo @ wWiw
T I E wrAd oy amar g g1 A
tfeaft wagmmd Wi awe gEw
fFm & 9% s =ga A= fA
F4 wegT fRar g e gad w0 4 v
G AT 9T TE ATE | g A
77 &7 T4 9T TEAT Aied 41 fF
AT 9T A =47 g1 °F &, 7% 9% fmior
Falqrsreaa i § s feor
&% A ¢ wze faaawm g @
F FTU GTFT WTET B WIE |
AT agA A uF T ufmar 9w
§ Wt &, 9 & fHar orer @ IwE
T AT FAS F A g w9}
Tea a0k & s fer S § Wi
wm S FT REr A oug W v
fi ar ¥ T AT HEw g wfaerd
ot wez § @ & s Y oy
g g, Wit foraar s 2w § @ g
§ O Ao § wfF wm WA
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TR ot ar ¢ fF Rt e
g A wrawmwa g & we g fE
ofz Ifem ¥e@-rm &1 wav firar wmg

& A @ S W g @
N wEAE wF i wrdard w3,
a@ g ot A g fAem
fF gwar ot Wi A § 99 g oAmw
e fI Freamd @ 3 e

ot woew few ;W@ A1 IR

T3 Wy ?
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W IF W E W ud s ad
§ ar Wl N v qwarw W
geit ) afs w wreed sy Fome
a# LA IW I N & A
fear araT & 1 9 ST FrE T v
wfgwifal # a9 qgamar & a7 g6
v Tam #W owT frmn wmar @ fe
T WA A A A qv A
o T TR W ORI O S
A E Al At W E davgwr 2
# srar g owe de Al A
TFTT F FY ST 7 W A 99 s;Eear
Wpht W= @ aa W S AR
A W @@ ATEY §oag woer
T swag R e @A
AT | A T Tw T F wAw fEar
¢t ot feafa &t g

TF A A W wgT W §
o W T W A A A we)
gz & &% T § | S W
W AW aw A ol f
A ©7 @ & A F qan & sfafa-
fagt = fazwx g% g9 wfEw
femr wmo 1 @ & foT wWw Awe
e § B o A W T Y
oY &AT T @ AT E 1 gH e
fs s o ol Tg TR aAr R

ar ot T ¥ W and ae § .
T Iar dw AT AT
wEor & fag anfed § 1 9 o
deg AT MTE | @@ ad @ AR
ot guwfa & 98 a1 @ Aeww
o S § 1 Bfew o g’ W §
T 1 @@ F AW § I g g@w
dar i I wT o@dw @%
I OF WTT WIS GTEAA § |
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[# =0 am> firddy)
¥g q¢ w9 AT T4 § | EEE
gfafem  gfaat & ow #wec §
q=feral & g o O f§ fom
orEH ¥ =Aq §, WA e o7 i
wm fear & fex mmOw fem oz
v g wmar g fmdy afeet Wi
Y g7 § feaw amfm s #
ax g | W A dz ax dew am
fear 1 59 & #Co ww Igfaat w1
wodt atfeedl § fr Sumr g AW
gt | e W for s o A
Tamar & frad gd, @Y W g
T oFm ¥ W W gEC TeE
a7d & | ms wafom wow oegE-
fram o dew wman & foed o,
qadt wifs a@w ax g faewy
gl FH A A | H IR IAFT
Wt g wfws AT gRm 1 WO
g @ Raem w€w & amd g,
9 e fram @ cepifaw &
TEAT G AT AT FATY
I 9FE 99 9 qg W qE |
WA g1 g A 9T W qaw]

g g Wizt ox Wit am @
F ot fr g 9ol & & F e §
@ %G F1 2@ ST qR J1TETAH
grard fr fedt 7 e s o S
9T dam agrar & A1 dgeh gfmr
# ®WE amdr odr & seA gEr
a ¥ gefaae o dam fam §
faad €2 gre =urd 9T 9| g
g fF@ama ) R[E § wgEm
N W@ F aF ¥ 41 W@ F7 odr @i
A ogAY &1 ag TR L HE ¥
xF g § o w@e w1 8 g
g m iy & §F TR
o WHE ¥ Y Ad 9gT Esd | A

. MARCH 8, 1960

Budget—General 4704
Discussion

A T AEd 9H & a9
& a1 A A AT T 9@t 9T
ey AT &

ot ag & d s A g fw
wray d=fol ox dww o wwmm
TAFT AET QA TC AgF TIY AT
gfeat &t @&l WA FT AT
oA T g afes e g @
agr de{r & S9ar & 1wl geI I
A M dch s & Wl § 9%
arqy d=fogt qr ot e o feam
W wrar § iR a9 gl
F@ETT FT Og 9gIT & I Igdl J9ar
#1 firedy 7 feel g9 & TwmA 1 wT
foqr g

T[S {9 Tg FEA TG
£ fs I F=w s g v Tl &
aER g, W W W AW

fFFA MR @ § A IR
AW agar W= a1 @ 3§ frEwr ww
FR AT AT | & I f
o Y smaear # 5 Ged e §
g ¥ quad § @ifs a7 gRwEE
AT AT & NI qg a8 | afe
oot &t g Y|y § fF % 3w oS
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gy T @ § WY A w wy firoan
M oW RS g e g &
gAY UM qgAT AT WY S
¥ wHEAT T @ g9 a7 AfE
oY 3 @ aE F § 5 oF et
F ST A =t A @ § A gEt
qT 247 FT GW qgT T AT QT |
STTHT I TT AT & T T Ay
frm sz ad | FEEAT TR

‘A qmfd o owid A

faat sy A T g 9 &
TRy &7 & wifgg | A T
¥ faoy oY wgRg A s AT fR AW A
FTEFHT 9T a4 Lo TYAT FwE awgmET
trafF g @A o o
fr swat & omm w SO ATERRE
tc T & fasedt o s wmor w1 oft
grEfes tSe wOH ¥ &7 F Ad fer
aedt | A7 g JAEr et s
g 7 ol ff |

qF ST gee - et g o

st Wo Ao fAdt : o AdY, |
‘fawt W@ ar | W wWw gEEEw
wmefFT -1% wF & faedt 4
T & g @& ¥ 1 wror I9F ) F
M {= T F A e qwe | & wE
£ fF aft ufes i anfea T=m §
A F wwr wmr oAt g e S
w0® o GmEfed Swa w4 a1 g9y
& g & | 3 IUN a3 W afes
wiafagl S 94 | w9 fasen | " A
AR IO § A W @ ge
g wa g R o aed maw F
ot gt & s sy gg &Y w0
waE agiwdt 9T famar 4 ag
W A Yo T AT T § 1 W Y,
w9 ¥ wifew saeqr  gurdr &, wow
FOoat ®m W e o g, e

PHALGUNA 18, 1881 (SAKA) Budget—General 4706
Drscussion

W W1 I A 7 G HAT gy § 7
# A § ff wre v i &,
forr 9t it off o< ager e wreaT )
St &9 At AT 7YTE F AT, A q_T
=t Hro dre Fenpe ¥ TATHT, T fNelt
fwt faw ol 7 qoman, 9w 51 A
w-ar ag 4t fs amarer e W
& frr o oF a-fasi e
FAT FITT W | WY A IT 79 o=y
APt & awet a¢ g wm d Wi
% W ot &3 & | F Wy Sy g
@ g 6w & wifgfaes ot ww-
frdw far & o 7w & swc w9 A
$g 399 wMF £ | g9 TW W AT
@ & WY ¥ W o ogg W
T o

weEW WEg  AAEE T
o, W
g T fEw &

ot %o ®Te fyad : o wAAw
frer 5ot & &1

Acharya Kripalani: (Sitamarhi) in
Hindi “Aap" means ‘He'
=t Ho ®To fyadt :w ‘e
@ @ & forg oy fsar amar
¢ & 3z w2 wr o f ot ot
Aifs ot 5 . . . .

srend g : fE oA a3

ﬂ’lwvmnfﬁﬁ -

FT0T &1 1 a’-rﬁuzﬁm‘ﬁf'ﬁ
Wﬁ&q@uﬁmﬁﬂam
AT | W9 HT T AT g R FA
wTq X figes TC FT AET §, 9 W A
T S & e A
qr w9 A s A faar e s
ofs $% @t awdt § ot o WX @
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[ 7o =ve firiedt]

fie gtw & soar wfAT AR Wl
% fag ardr &

it were fay : ay @ AW wfgd

5t 7o ATe fEEAT : WA W@
wwy & fF owgmd SR @t owE g,
& O g g A @ aiw dfad
W 39 & F9C a7 qF | W
¥ afear Wi APt # R
ot FT A G, @A T AW T
gl @ T S 9 &1 w9
T | ( Interruprions ) W19 WA
WA A F gt AGE | ( Tncerrup-
tions) gk # A W & F
g &

feer st (=t srerooft ¥d) -
AT e At T O E

&Y Ro ®vo fyadt : AfFw =7 #r
TEATE T G LA W AN qTq AT |
™ Ty 91 @ & B gy Hify s
¥ T T g Y & | T g o
T FwE A Sfow w1 £ oA F
wgt & fr qomt gw few ag ==
T EAT AT OF a8 odt gy e &
fiF g7 Tt w1 Aif o1 wAdw v §
o) & arwa ¥ FE F@ § afe
% 7% gard Afy & w=T & gek
7t &, o o F g 9 A g, The® 6 WY
g & g wedt &, for e
g ¢ fs fawfa fe@ gt 3%
ofsaw @t wmewr ww e A
WY w1 oW W oad T
% W@ ¥ §g S ww TR
T ¥ 1 & W g fie gy g @
mar &, 39 & feafr gud § AR TE
e wfy §, S FT W W q@d
& wer ¥ ww o ferfa afy gl 2
W 6T W fRaT 297 &, 39 & qEN
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# feafe aff ot &1 99 9 e
g @ &, Afew 77 9 qw
ACEAR LS A GRS f
W ¥ 3§ a7Cg T 0T HIA T AT
9 &4 T 97 W w ag A ¥
Ry &g arr faw @ &

Q% WA AT ¢ §3R &9g
arET )

sft ®o ®ve frady : 933 ¥
aren faF wr & = & W osEm
g iR FwE Fwi o W

qF AT dTe "/ fR e
w7 g’

st wo ®ro fyAdY : WY ¥ wy@ w7
eI W AT FHT & g g s
9 ¥ ¥ ¥ Tamr m@ fr ey
¥ W FATHA & wo, 9 TTF A1AT .

fam gaws (ot o o W) ¢
g qAHS T |

st Ho ®T0 fgddt ¢ . . . #@
qTHS TG FTT AT TgT I EH I F
133 TG AT A9 £ | TW ¥ W=
&t wwar & i seaieg @9 & W §
gaTr Fan feafir § Wi frete & g
¥ gurt wEl § feam we g W
gl Wi # W Avmt §
e SoTegE Y wT ¥ W ¥
g wf-sqawyr ®1 guTe & fag,
T & fag adft a@ g amrd g
s ard § e weE fawwm ww
T & 1 W Y A v frw A dey
1 wagT A faen g, Afew QW
foer & 1 7gt o< sTw TwwE wiee
NorF e D EITE
TTETE & ATAN T o gu § W IA X
s 919 o1y w1 fawd §, Afe e
g H smeg—ady wiw ¥, fow &
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T aAT §, A W of Agrr qagee
W w g, aw w RE sem
fearf 7 ¥, agh ov #E AT A
ardy 7f §  wrii § aaeE & a9 &
FUATT HIF qTE &, TG T T AGS
& AW | T o wr s & 7o
faa st wgw & o o @ f e
AZ TR AT FTC AR T FH T |
w9 g% 9% faam Fifsd 5 gw ww
%1 faeg-wfa @at faar #4075 Fwardy
wgr & 1 AT o T A gedr 3R
91 R} & amEfas faww daem s
T g< feew & waremt @ AT ag
AT AT F AT FAL AT | W@
AT &1 wfewE ag ® & 1 wafan
4 €9 q9e ¥ WHEL 9T J§ FEAT A08AT
£ 5 o wid @9 w7 o & w7
fer & ™ am 9 famme 5% fv e
g a8t wEat § g a smEe
FATAT §, A AOAT FT OF CF F9AT
wTH ¥ AN | dwET WY ¥ oATg )
g wWEE 2 & foo dare §, wor
- agr & fag dare g o wfEw
afy saar =, Ffat o wf-
wif@l & arke ¥ Smm W) afy
ﬁﬁmwﬂ’hm@'ﬂ-ﬁ
FYE W79 F7 a9 3§ FAw Ao i g

g AT FFT F OWTAT WTEA
agw ®TaT § W wmer wow g fE
T AT W 9 AT & SO ww
wot faa Afe w1 qar fregw &%
fir fore & o % srTo aefirg aw ol
WX g9 W AT ¥ A ®F g W
waa< fa= &%

T ORI & g9 { WY &7 qurE Ay
v § WY Faredr ot g

Shri Mahanty (Dhenkanal): Mr.

Speaker, Sir, after many many years,
this House had the pleasure of listen-
ing o a Budget speech which did
not set the Yamuna river on fire; and,
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for that one should really be thank-
ful to the Finance Minister.

Before I come to the more funda-
mental aspects of this General Bud-
get, namely, the economic background
and the landscape that has been de-
lineated in the economic survey, I
wou'd first invite the attention of
this House to two routine aspects of
this Budget, namely, revenue and
expenditure.

Sir, speaking objeclively, the crop
of indirect taxes which have been
proposed is really inconsequential.
Whatever objections might be raised
are merely hyperbolic. In fact, the
Taxation Inquiry Commission had
recc d~d the i ition of ex-
cise duty on a number of articles like
sewing machines, woollen textiles and
what not. The present Budge. is
merely a lengthening of this list, The
fact has to be remembered that as
production grows and imports are
restricted, the excise revenue has to
grow; and, therefore, there will be
the necessity and the inescapable
necessity of levying excise duties on
the various kinds of goods which are
produced in this country. There can
be no escape from that fact. There-
fore, I do not attach much import-
ance to the wvarious excise duties
which have been imposed on bicycles
ete,

But, having said that much, I
would like to know from the hon.
Finance Minister, what has happened
to the recommendations of the Taxa-
tion Inquiry Commission for increas-
ing the incidence of direct taxes and
for imposing new direct taxes.

Currently, there has been a ihink-
ing in this country that there is no
further scope for direcl taxation, that
the incidence of direct taxation in
this couniry is the highest. But, if
we compare the tax-take in India
with the tax-take in western coun-
tries like the UK. and the US.A., we
will find a great differcnce. Accord-
ing to my information, the tax-take
in the UK. is of the order of 30 per
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«cent, and in WU.SA. it is of the
order of 40 per cent. In 1856 the
tax-take in India was of the order of
‘7T per cent. And, according to a cal-
culation made by the Planning Com.-
.mission, in 1057-58, the tax-take in
India was of the order of 7.6 per
cent. Therefore, taking that 7.6 per
<cent is the level of tax-take in India,
certainly, there is further scope for
-direct taxation. Certainly, there is
scope for revising the incidence of
“taxation, not only for increasing re-
sources but also to achieve the more
fundamental purpose of a socialistic
‘state, namely, to lessen the ostensible
.disparity between man and man.

Shri Raghunath Singh (Veranasi):
Is it a comparison of_ the national
income? What is that cBmparison?

Shri Mahanty: Tax-take. There-
fore, ] am more at one with the
Finance Minister for the crop of in-
direct taxes he has proposed. But I
-would certainly like to know from
‘him in all humility what has hap-
pened to the various recommenda-
tions of the Taxation Inquiry Com-
mission so far as direct taxes are
concerned. I maintain there is scope
for more direct taxes and there is
no escape from it; if we want to
plan we have to pay for it. There-
fore, while I support him so far as
his indirect taxes are concerned, I
will certainly ask him to tell us what
has happened to the direct taxes.

There is another kind of dangerous
feeiing that has been gaining mo-
mentum in this country's economic
thinking that while the urban sector
is already over-burdened with taxa-
tion, the incidence of direct taxaiion
must now shift to the rural sector.
Therefore, in the various papers
which are now being produced by
the working groups of the Planning
Commission on resources, recemmen-
dations are made to enhance the in-
cidence of land revenue and better-
ment levy. With all respect, I sub-
mit that this most unscientific and
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prejudiced thinking should be aban-
doned so that there is a balanced
development. According to the Plan-
ning Commission’s caleulations, non-
agricultural production in this coun-
7 is growing at the rate of T per
cent a year whereas agricultural pro-
duction 15 growing at the rate of 5
pec cent. If we have an objective
basis in considering this incidence of
taxation, emphasis should certainly
shift to the urban sector as against
the rural sector.

Having said that much about re-
venue, I would like to invite the
attention of the House to the expen-
diture side. Time and again, this
House has heard elogquent exhorta-
tions from the Treasury Benches for
bringing down the non-development
expenditure. The Finance Minister
also reaffirmed this basic objective in
his Budget speech. But what is the
pattern that has been unfolded be-
fore us in hig speech? The expendi-
ture next year is estiinated at
Rs. 980.35 crores, Rs. 87.75 crores
higher than the revised estimates for
the current year. QOut of this sum of
Rs. 97.75 crores, the debt services
account for an increase of Rs, 9.45
crores more, community development
and social services, for Rs. 27 crores
more, corresponding credits under
PL 480, for Rs, 15 crores more and
ad hoc grants to States to compen-
sate them for loss in their share of
income-tax, for Rs. 28 crores more.
Thus out of the Rs. 87.75 crores in-
crease, only Rs. 79.50 crores are ac-
counted for. It has been said that
the rest of the increase are spread
over other heads of administration
for which no explanation has been
given in the Budget speech. This
only indicates how in an unhibited
way the non-development expendi-
ture has been increasing while deve-
lopment programmes are languishing
away for lack of resources and pro-
jects like the coal and steel are being
pruned wunder the plea that not
enough resources are available. The
travesty of the situation becomes
more evident when one takes into
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account that while next year we are
meking a total provision of HRs. 889
crores for implementing the Plan, a
total sum of Rs, 708-9 crores is being
#pent under the civil heads for ad-
ministration purposes. The ratio
‘between the development and non-
development expenditure is main-
tained at 100: 100. This is an im-
balance and a situation which needs
urgent correction.

In this context, I may remind the
House that the Taxation Enquiry
Commission had made a very wvalu-
able recommendation to the Govern-
ment that a high level committee
should be appointed to lay down an
expenditure policy for the Govern-
'ment of India. It was said that the
‘Government had accepted most of
the recommendations of the Taxation
Enquiry Committee,

While it comes to the question of
new taxes and proposing new _ im-
posts, the authority of the Commis-
sion is invoked. The hon. Finance
Minister would kindly let us know
why the Government have paid no
attention as yet to the appointment
of a high level committee to lay
down an expenditure policy for the
Government, as suggested by the
Taxation Enquiry Committee.

I come to the Defence side.
Rs, 272'26 crores will be spent on the
Defence Forces which is Rs, 28'56
crores higher than the revised esti-
mates. I do not know whether with
all the disturbing developments
which have taken place on the north-
ern frontiers this paltry increase will
be of any avail. As one who s
opposed to all kinds of militarism,
nothing could have been a matter for
deeper personal regret to me than
this increased expenditure on our
Defence Services. It is a tragedy un-
paralleled in the history of India
that while we needed ever increasing
resources for our peaceful reconstruc-
tion, we had an occasion where we
had to spend money for sterile pur-
poses like war.

But having said that much, I should
also say that the defence of this
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country is almost defenceless. Every
time the Prime Minister is throwing
his mantle of protection and saying
that God is in Heaven and everything
is all right in the world. I am con-
strained to say that the defence of
this country is absolutely defence-
less; the Prime Minister defends it
on the floor of the House and per-
haps God defends it outside. While
we shall have occasion to examine
this aspect more thoroughly in the
course of the discussion on the De-
mands, I may perhaps say that it is
high time that the Prime Minister
did something about his Defence
portfolio. The country would like to
know why our Armed Forces are not
deployed in as full a manner as one
would have expected in the northern
frontiers which were violated and
subsequently occupied by the Chi-
nese. I know our Armed personnel
are in the fittest of the mettle and if
they had been asked to do the job,
they would have done it. But some
unseen hand had restrained them
and allowed our borders to be man-
ned by the border forces who are
mere stagglers. What equipment had
they when they were attacked and
subsequently captured by the Chi-
nese? I once again repeat that il is
high time that something is done
about the defence portfolio. Other-
wise, Government will have no moral
sanction in asking the House to grant
them ever-increasing expenditure on
Defence. After all we are not main-
taining the Armed Forces for quel-
ling the labour strikes in cities like
Calcutta or Jamshedpur or to sup-
press the civic disturbances in this
country or for the purpose of orna-
mentation. The Army must have to
do the job. For that it is necessary
that the Prime Minister does some-
thing about the Defence portfolio
without throwing his mantle of pro-

tection against the manvy acts of
omission and commission of the De-
fence Ministry......... . (Interrup-
tions),

Coming to the other and mora im-
portant aspect of the Budget, I will
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refer to the economic situation as

presented in the Economic Survey
appended to the General Budget. Un-

fortunately, this Economic Survey
which is a well-written document,
gives us only a bundle of riddles

without offering any answer to them.
For instance, we find the phenome-
non of price. The industrial produc-
tion has been rising at a rate faster
than the previous years. In the ten
months of 1959, the average index of
production was 149'4, that is, an in-
crease of 7'4 per cent over the cor-
responding period of the previous
year. Similarly, agricultural pro-
duction has been rising and the index
rose from 114-6 in 1857-58 to 131 in
1959-80. Similarly, the balance of
payments position in 1959-60 was com-
paratively much better than in the
previous year. In spite of these ob-
vious symptoms of a healthy econo-
my, the prices and the cost of living
index have been rising. I am sorry,
the Economic Survey has thrown no
light on this mysterious phenc
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and that synthesis can be brought
about if we bring about a paycholo-
gical atmosphere in this couniry
where voluntary co-operation is forth-
coming for implementing the Plan,
ever bigger and bigger Plans. I do
not want that our people should build
like the pyramid builders or the Fel-
laheens under the Pharoah of Egypt.
I want that our people should build
in their full dignity, build ever and
ever bigger plans. I am not fighting
shy of Plans. What I am insisting
is that there should be a psychologi-
cal atmosphere for building Plans on
a voluntary basis. Had it been a
totalitarian country a big whip would
have done the job; but, Sir, under
the Constitution and the politics we
have been practising in this country,
there is no scope for big whips. So,
if the big whips are eliminated,
there should be a psychological at-
mosphere in the country where the
people will be enthused to suffer and
sacrifice so that the objectives are

att. d

This only shows the low margin of
our economy on which we are operat-
ing. I also do admit that there can
be no solution to this except more
production. But, Sir, it is high time
somebody should say, why these
prices have been rising. After all, it
should be remembered, planning is
not an abject surrender to certain
chaotic economic forces. Planning,
after all, means controlling these
chaotic economic forces which are
operating in the market,

13 hrs.

Sir, this brings me to the painful
conciusion that there is more anar-
chy, that there is more chaotic think-
ing in the Government than probably
among the people. The fact has to
be remembered—that is a basic fact—
that ours is a democratic country,
and in this country we have been
trying to reconcile between the dic-
tates of planning and the concept of
our democratic constitution. These
being two irreconcilable concepts we
are trying to arrive at a synthesis,

For that, Sir, we have been re-
peating that the foed prices, prices
of basic necesgities like foodgrains
and cloth should be brought to a
minimum, so that the people do not
suffer from a sort of cynicism and
frustration, brought about by more
production and more prices,

What do we find? We find that the
policies pursued by the Government
have worked towards a very contrary
purpose. As I have indicated earlier,
the wholesale price index has risen
in spite of increased production. For
instance, production of foodgrains in
1958-590 and 1958-60 have reached
all-time records. Yet the index of
wholesale prices for food articles in
1958 stood at 1182, much higher than
in 1956 which was a lean year for all
practical purposes. The House can
well remember that in 1956 there
were famines in certain parts of
India and, yet, in 1956 the wholesale
price index for foodgrains stood at
88. In 1958, which is a surplus year,
with all the increased production the
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wholesale price index for food articies
today stands at 118.2. Of course, I
am not one of those who maintain
that the free market and the traders
are responsiblé for all this increase
in the price of foodgrains. The wun-
inhibited deflcit financing that has
been going on in this country during
the First Second Plan periods has
really created a vicious situation in
‘which increased production is no
solution until the production signifi-
cantly increases.

But, Sir, as I said a little earlier,
planning does not mean surrendering
1o certain chaotic economic forces. In
this context, we had thought of State
trading in foodgrains. Here one is re-
minded of the speeches that were
delivered at the Nagpur Session of
the Congress on State Trading in
foodgrains. That scheme of State
Trading in foodgrains is now beihg
abandoned with that painstaking
elaborateness with which it was pro-
pounded at the Nagpur session of the
Congress. Now, it may be true
that the Government had taken up
State trading without much prepara-
tion, It may also be true that the
half-hearted way in which State trad-
ing was given effect to. resulted in
increasing prices to deficit areas while
the producers in surplus States did
not get a fair price. But, if State
trading had bren a failure, it should
have been made a success. It was a
challenge thrown to all.

But what do we find to-day? We
find that the Government have now
abjectly surrendered to the specula-
tors who have been fighting against
State trading. In  this context, I
should rcaliy congratulate the Swa-
tantra Party on having won their first
round of battle against the Congress
without firing a single shot. Shri
Rajagopalachari had been fighting for
withdrawal of State trading in food-
grains. Now the Party in power have
withdrawn State trading in food-
grains, not taking into account the
wopinions of State Governments like
Orissa who had insisted that they
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wanted to have State trading in food-
grains. Therefore, here is an occasion
for me publicly to congratulate the
Swatantra Party for having won their
first round of battle.

Shrl Goray (Poona): The Congress
never joined the battle.

Shrli Mahanty: I do not know.

Acharya
China.

Kripalani: As against

Shri Mahanty: At this stage I do not
wish to go into the various issues con-
nected with this as there will be
ample opportunity provided for it in
the course of our discussion on the
Food Ministry's Demands. I would
only like to bring to the notice of this
House that the wh’'msical manner in
which the food portfolio of this coun-
try is being adminis‘ered should
really be changed. At least some res-
pect should be shown to public opi-
nions, to commitments and to the
opinions of State Governments. It is
not enough that one behaves like a
steam roller, steam rollering over all
kinds of opinions, which have been
also propounded by no less a person
than the Prime Minister himelf.

There is also another aspect to which
I wanted to invite the attention of the
hon. Finance Minis er in particular.
It will be remembered that the issue
of selective credit against foodgrains
was one of the reasons which led to
specula‘ion in foodgrains and which
had all the elements of shooting up
fond prices. Therefore it was th: de-
cided policy of the Government to
restrain the issue of credit by sche-
duled banks against foodgrains. The
R-serve Bank also had issued neces-
sary instructions to ensure this. But
it will be geen from the Economic
Survey thaf secured advances of sche-
duled banks for foodgrains in 1950
was Rs. 4 crores higher than in 1858.
The sccured advances agalnst food-
grains in 1959 amounted to Rs. 14.33
crares as against Rs. 10.50 crores in
1958, It iz perhaps needless to men-
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tion that this increased advance
during the busy season only help the
speculators to hold foodgrains at a
bargrain price and then disgorge those
in the market at a price that suits
their profits.

One may, perhaps, ask the Govern-
ment to know why advances against
foodgrains has been on the increase;
while it has been sought to restrict
monetary expansion why this increas-
ed advances have been granted again-
st foodgrains. What else is this but
indiscipl' ned, chaotic and un-co-ordi-
nated anarchy that has been going on
in the name of planning in this coun-

try?

Sir, there are many othemaspects to
which I would have liked to invite the
attention of the House, but since you
have already rung the bell I do not
wish to trouble you. With these re-
marks, Sir, I resume my seat.

Mr. Speaker: I gave him 24 minutes

Shri Mahanty: Thank you, Sir.

Shri A. C. Guha (Barasat): Mr.
Speaker, Sir, this Budget had been
characterised as a balanced and a sort
of a Budget which has nothing much
to en huse the people this side or that
side. The Budget has to be considered
in the light of the background of the
Plan. That has been made clear by
the Finance Minister himself and also
by other speakers.

Sir, the Second Plan started with
some misgivings. There were doubts
expressed from many quarters about
the capacity of the country to bear
such a Plan, to fulfil and implement
such a Plan. Now it can be said that
almost the entire Plan is going to be
fulfilled; not only in its financial target
but also in the important aspects of
its phvsical targets the Plan is going
to be fulfilled. There have been many
criticisms in this House about the
taxation proposals and about many
other things. But I think it is inevi-
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table, under the present conditions, to-
impose fresh taxes almost every year.
Some speakers preceding me have ex-
pressed themselves strongly against
the imposition of some tax on some
parts of cycles, which would add Rs. 10
to total cost of a cycle. I am sure
that in spite” of this tax the use of
cycles will go on year after year.
The cycle has gone to the remotest
village. In every village you will find
a cycle. If taxation is to be imposed,
articles have to be selected which do
not affect the barest necessities of
the poorest elements of the country.
From that point of view, I think the:
articles selected for fresh taxation in
the budget proposals can be said to
be unexceptionable. Of course, I
admit that there must be some indirect
effect of this tax on the cost of living
or on certain articles, but that is
more or less inevitable. But still, it
can be said that the articles selected
do not constitute the barest minimum
necessity of the very poor section of
the country. So, from that point of
view on the social and equity grounds,
I do not find anything much ob-
jectionable in the items selected for
taxation.

Sir, this is the last year of the
Second Plan which we are entering,
snd the atmosphere for the Third Plan
has begun and this budget has to be
considered also in the prospects of the
“hird Plan. The atmosphere for the
Third Plan is quite favourable. There
is not much doubt about the availa-
bility of funds for the Third Plan.
I think the country can undertake a
much bigger plan, say about Rs. 10,000
crores or something like that. But the
Finance Minister has stated that the
object of every economy is to build up
a sort of stability and he has used the
term “self-generating economy”.

13.13 hrs.

[MR. DEPUTY SPEAKER in the Chair]

I think that should be the criterion
for the soundness of the economy om
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which any country should build its
future. From that point of view, I do
not feel confident about the soundness
of the present economic condition of
the country. It cannot be said tha:
we have reached or that we are even
going to reach in the near future, even
in the Third Plan, a gelf-generating
economic stage. If we look into the
expenditure structure of the Second
Flan, we find that we have not been
able to provide money from revenue
or from our earned savings.

In the October, 1959, issue of the
Journal of Industry and Trade, the
figures in respect of the financing of
the plan outlay for the first four
years—up to 31st March, 1960—have
been published. The total outlay
would be Rs. 3,360 crores, out of which
the balance from current revenue and
railway contribution would come to
about Rs. 755 crores, and all else are
unearned resources which the country
has not been able to earn or save.
Out of Rs 3,360 crores, nearabout
Rs, 2,000 crores have come from loans
from the public, small savings and un-
funded debt and miscellaneous capital
receipts. Loans from the public
amount to Rs, 611 crores; small savings
amnunt to Rs. 289 crores and unfunded
deots amount to Rs. 78 crores. Then
there is external assistance amount'ng
to Rs. 682 crores. Further, deflent
financing amount to Rs, 1,245 crores.
So, out of Rs. 3.600 crores in all, only
about a little over Rs, 757 crores have
been saved—the Government have
been able to save only that much—
from the Government resources.

This year also, a big amount has
been left uncovered in the budget,
and that is to be covered by deficit
financing. The Finance Minister has
tried to assuage the anxiety of this
House by saying that in 1858 and 1959
Rs, 300 crores and Rs. 150 crores res.
pectively of treasury bills have been
funded. That is just & financial
trick. That does not make much diffe-
rence ag regards the effect of treasury
bills or deficit financing on the infla.
tionary tendency of the country or on
the unsoundness of the financial posi-
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tion of the country. By funding the
treasury bills nothing has been gained,
Only, I think the Government has to
pay a higher rate of intefest to the
Reserve Bank which of course will
come back in the form of higher divi-
dend from the Reserve Bank. But
the funding of treasury bills also
would mean the creation of new
money.

Practically every speaker in  this
House and also in the other House has
touched the point of inflation and the
rising cost of living. From the last
few years—I think from the begin-
ning of the Second Plan—theper capirn
national income has not ris:n more-
than 9 to 10 per cent, but the cost
of living has gone up more than that.
It has gone much beyond that I
think it will be about 18 per ecunt,
that is, the cost of living has increascd
during these few years by 8 per cent
more than the per capita income. I
am not so sure about the exact figure,
but surely the cost of living has in-
creased far more than the per capita
income. Therefore, after these years
of development, the ordinary man has
become poorer by about 7 per cent as
regards his personal expenses,

In this connection, I should refer-
to the position of the middle clas=,
the low income or the fixed income
group. They have been the hardest
hit amongst all the communities. 1
can understand also the difficulties of
the rural people, but I think they have
at least got some relief. They have gol
improvement in the standard of living
though there is no improvement in
the standard of living of some in rural’
society as a whole. I think that even
there, the landless labourers who con-
stitute about 25 per cent of the rural
population have not been able to
improve their conditions much, as
others have been able to do. But it
is the difficulty of the middle class
people, the low i group, which
has not yet attracted the attention of
the Government. Practically nothing
has been done to improve their lot.

I can understand if the middle class-
is liquidated; it is a parasite commu-
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‘nity; it does not produce any wealth.
.80 there iz every logic to liquidate
that class. But to keep it living with
all the capacity and potentialities of
creating mischief, is a dangerous
thing for any society. They can even
now inspire the people. They have the
intellectual capacity. They have the
drive and the urge to undertake
suffering also. So, it is important for
the Government that they should pay
some attention to the middle ciass
people. When I speak about the
middle-class people, naturally I have
to speak of the cost of living in
urban aceas. Government have not
been able to put any control on the
slse in prices. Recently in Calcutta,
sugar was selling at Rs, 2 per seer.
Due to profiteering in cloth, the prices
-of cloth have gone up gll over the
country much beyond the cost of pro-
‘duction. But who have been reaping
‘the benefits? It seems Government
have been quite helpless to tackle with
these profiteers and black-marketeers.
But at the same time, I find collec-
tion from income-tax excluding cor-
poration tax, has been going down
year after year. For the last three
years, there has been a consistent
decline in the collection of income-
tax. It means there must have been
evasion in paying income-:ax on per-
sonal incomes. Otherwise, how can
the collection of personal income-tax
excluding corporation tax go down
year after year? As seen from the
budget papers, for the last three or
four ycars, this has been the posi-
tion. 1 feel Government should take
some s'eps to stop evasion and to mop
up the profits made by profiteering
and hoarding tactics of dishonest busi-
nessmen.

Coming to civil expenditure, year
after year, we have been hearing of
some assurance from Government to
effect economy, but nothing has been
done practically. This year, our civil
expenditure is increasing by about
Rs. 100 crores. Of course, they
will say, the recommendations of the
Pay Commission have to be given
-effect to. That is another thing which
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Government should have considersd
earlier. The increase in salary for
most of the people would be about
Rs. §, but they will also have to pay
something more for Provident Fund,
the benefits of which will be reaped
In future. Considering the inflationary
tendency that will develop out of
the new taxes, I do not think the offi.
cials could have benefited much out
of the recommendations of the Pay
Commission. Government should have
considered the question seriously
before appointing the Commission. I
quite understand there were demands
from their own officials, But the
Government should not be stam-
peded into hasty action, which can
give no real relief to anybody, Under
the present circumstances, I feel Gov-
ernment officials cannot get a much
better deal. Whatever might have
been the recommendations of the Pay
Commission, I do not think it would
have helped them much, because to
implement the recommendations,
there should be fresh taxation and
that would have led to a rise in the
cost of living. So, no real benefit
could have come to the low-paid offi-
cials under the present context.

In 194950, the expenditure on civil
administration was only Rs. 39 crores.
In 1960-61, the budget estimate is
Rs, 267 crores, which means a 700 per
cent increase. I am sure the budget
estimate: of the next year will go up
by a few crores at the end of the
year. I do not think there is any
justification for seven times increase
in the civil expendi‘ure of the Gov-
ernment of India during the last ten
years. Year after year, it hag been
increasing rapidly.

Another thing to which I would
draw the attention of the House is the
Government's recourse to banking
system and the increase in money-
supply in the country. Every year, on
an average, about Rs. 150 crores has
been the increase in money-supply,
maybe 8 few crores this way or that
way in any particular year. Guv-
#rmment have been borrowing from
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the banks and that has also led ‘to the
inflationary tendency.

I come to another aspect of the Gov-
emment -policy, viz,, borrowing policy.
©On a previous occasion, I raised this
wguestion in this House that Govern-
ment should enact a legislation to en-
title this House to have some control
‘over the borrowing power of the Gov-
emment of India. It was the inten-
tion of the framers of the Constitu-
tion—if we consider article 292—tha*
an Act should be passed by this House
1o authorise this House to have some
control over the borrowing power of
the Government. But nothing has
‘been done. I again request the hon.
Finance Minister to consider the
‘matter. He may be assured that there
would not be any difficulty in their
borrowing policy. Only this House
should be taken into confidence and
this House should know the full impli-
-«cations of the loan liabilities accruing
‘year after year.

Apart from the internal loans, there
is also the question of external loans.
I know without external assistance,
t is difficult or almost impossible for
any under-developed country. in the
present international context, to deve-
lop economically in a rapid step. So,
it is necessary to have some foreign
‘loans. But what is the difficulty  in
giving some authori y to this House?
“The House has accepted the policy that
foreign loans will have to be taken.
But what will be the rate of interest,
how the loanc will be repaid, etc.
should come before the House and the
House should be given some authority
wover that.

Then, the interest charges of the
‘Government of India are going up
rapidly In 1948-50, it was only Rs, 48
erores; in 1955-56 it was Rs. 62.65
crores. In 1860-61, it is Rs.  148:59
<rores. 1 think I should remind the
‘House that interest is to be paid from
ise current revenue and not from the
oapital budget. So, every year almost
a quarter of the current revenue will
%ave to go for paying interest on the
fomne. That is » tharge on the Con-
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solidated Fund of India and any such
charge comes within the purview of
this House. So, no such commitment
should be entered into by the Govern-
ment without the authority of this
House.

I have a suggestion to make about
‘the cost of living. The Tarif Com-
mission appointed in 10850-51 sugsest-
ed that there should be a cor
council and also, there should be a
tribunal to assign the prices of con-
sumer commodities. The Tariff Com-
‘mission has been constituted for a par-
ticular purpose and not for deter-
mining the fair price or economic
price of the article produced inter-
nally, So, a consumers’ council should
be set up by the Government to sce
that the prices are fixed in considera-
tion of the cost of living and also of
internal trade and the consumer's
capacity to pay. I think Government
should appoint a consumers' council.
according to the recommendation of
‘the Tariff Commission.

Before concluding, I would like to
make a reference to two other things.
One is the talk about corruption. If
Government are convinced that there
is no corruption, the leaders of Gov-
ernment should not have indulged in
talks in Press Conferences and other
ocecasions about corruption. On  any
and every occasion—at least a dozen
occasions I know—this has been dis-
cussed. Either you should accept the
public demand or you should keep
mum. I am sorry, I was not address-
ing you and through you. If they feel
that there is no corrup‘ion, let them
not talk about it. But they talk so muca
about it and they defend them and pro-
test against it so much that the suspicion
in the public mind grows more and
more. It is not the question of only
illegal or eriminal activities that should
be considered in this respect There
must be some code of conduct, because
there may be something improper
from the moral, political, social and
ethical point of view but which mav
not be illegal or criminal under the
statutes of the country. The adminis.
tration should be not only legally
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right bu: also ethically and socially
right, and that conviction should be
produced in the minds of the people.
If the confldence in the integrity of
the administration goes down then it
is a bad day for democracy.

I can say only one thing in this
regard, and that is that nepotism is
rampant in the administration. There
might have been some check in the
Central Secretariat. or in the Cen-
trally controlled administration, but
there are a number of corporations,
autonomous bodies and subordinate or
attached offices on which there is
hardly any control from the Govern-
ment. There is one case of an ordi-
nary M.A dcgree holder in Chemistry
being appointed as an econgmic ad-
viser on a high salary., Then, a pro-
fessor who was getting Rs. 500 per
month in a university, has been
appoined in some a‘tached office of
Government in a post carrying the
salary of Rs. 1,400 directly. This is
the situation that is now obtaining in
the Government.

Then, the All India Handicrafis Cor-
poration, which has a paid-up capital
of Rs. 10 lakhs, in the first one year
could lose only Rs. 3,32,000 odd, which
means that one-third of the capital
has been lost in the first year of its
working, and the Government was
good enough to re-imburse almost the
entire amount; they said, to be exact,
Rs, 322,000, The Finance Minister
kas announced that when P. & T. is
made a separate entity it would rontri-
bute a certain amount on the basis
of the capital at charge, as in the
case of the Railway Board. I would
humbly suggest that these corporations
should also be turned into cial
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of years. What is the return frome
them every year? Rs. 1.3 crores
from an investment of R 770 crores.
about 1/7 per cent. Is this the way
the Government money is being in-
vested? About loang I have sta'ed
that still about Rs, 1,200 crores are
uncovered, and these Rs. 770 crores

are covered as interest bearing
assets. Jhat means that interest.
bearing liabilities exceed by about

Rs. 1,200 crores the interest-bearing
assets of the Government. And these
Rs. 780 crores invested in commercial
conceras and commercial departments
are giving only Rs, 1.3 crores of return
annually. Is this the way in which:
tne Government money, received om
loan, is invested? How then is the in-
terest to be paid? From taxes?

Mr. Deputy-Speaker: The hon.
Member wanted an extra two or three
minutes. But he has now taken two.
and three minutes.

Shri A. C. Guha: [ shall now refer
only to the Farraka barrage. I would:
make an appeal to the Government
that if they have got any concern for
the well-being and economic stability
of West Bengal, this question should
be given top priority. For the
last eight years this has been under
consideration and examimation and I
expect that in the Third Plan it would
be taken up and, at the earliest, in
the firs' year of the Third Plap i
would be given effect to.

Shri Jhunjl la (Bhagalpur)-
We congratulate the Government for:
this budget. If we go through the

units on the same line—to contribute
some fixed sum on the basis of the
amount invested.

It hag been stated that Rs. 780 crores
have been invested in commercial
concerns and commercial departments,
Then, they have not been there only
for two or three years. Some of them'
have been in existence for a number

E ic Survey of the Government,
we find that there has been an in--
crease in production, both on agricul-
tural as well as industrial fronts. The-
question is whether this increase: v
production Has been commensurate:
with the money invested, taxation im--
posed and sacrifices undergone by the-
common man. It is paradoxical that
on one side we say that there has beex
an increase in prodoction:and; on the
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other, we find there is inflation. Of
course, there has been an increase in
production. The economic theory is
that whenever there is an increase in
production there should not be such
thing as inflation which will pinch
the people. But we find that whereas
the production has increased, on the
other hand, inflation is rising to the
great inconveniences and suffering
people at large. 1 would like to know
the real causes of such inflation. The
stock-in-trade phrase is that in a
developing cconomy there is inflation.
I know it and I agree with this prin-
ciple. But I would say that the pro-
duction is not commensurate with our
investment, with the money which we
have brought from outside, which we
have realised by taxatlion, the sacri-
fites which we have asked the people
to undergo, and the sacrifices which
the common people have undergone,
parti~ularly the lower-middle class
people; as my friend, Shri Guha, has
stated. All these things have to be
explained by the Finance Minister.
Merely saying that in a developing
economy there is bound to be inflation
and we have to undergo some sacri-
fices would not do. It lies on the part
of the Finance Minister to0 explain to
us whether we have not undergone
sacrifices, whether the taxes imposed
have not reached, so far as direct taxa-
tion is concerned. saturation point, as
has been admitted by the Finance
Minister himself.

Now the question that arises is
what happens to these taxes? What
happens to the money which is being
realised? There must be something
wrong somewhere, 1 would give only
one instance to compare whether
there has been unnecessary expendi-
ture in our industries or not. One
cement factory has been established
in Saurashtra and another in Uttar
Pmadesh. Though the cost of putting
up both the factories is the same, the
capacity of the U.P. factory is half
that of the Saurashtra factory. I have
not got the figures with me but I
think the construction cost was Rs. 4
crores in the case of both. But where-
as the capacity of the Saurashtra fac-
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tory is about 4 lakh tons, 1t is only 2
lakh tong in the case of the U.P. fac-
tory. If that can be taken as an index.
we can verv well come to the conclu-
sion that ihere is something very very
wrong so far as the econumy and
efficiency of our industries are con-
cerned. The hon. Finance Minister has
to give a reply to this questuon as w
why it happens like that. My feeling
is that it is all due to inefficiency and
corruption at all levels. Just as my
hon. friend, Shri Guha, said, if there
is no corruption, why should our
leaders go about saying that there s
no corruption? If there is no corrup-
tion let us keep guiet. That is the
best way. They also say that if there
is any corruption it is not at the high-
er level, il 15 at the lower level

Shri Radhelal Vyas (Ujjain): Al
sorm? stage it is.

Shri Jhunjhunwa'a: I say their
contention is that fault lies at the
lower level. When we go to the vil-
lages, when we go to the people, we
tell them that there is so much cor-
ruption regarding control and other
things, we go to the traders and the
consumers telling them, *Why do you
not help the Government in carrying
out their policy of control so that you
can be happy and the Government
can feel satisfied and can proceed with
other programmes whereby they can
supply you cheaper goods?” The only
thing they say is: “Well, what can
we do? There is corruption every-
where, We cannot check it." So many
dealers are indulging in black-mar-
keting. Then the consumers are also
at times indulging in black-marketing.
But there is nobody to take steps
against them. After great discussion
we come to the conclusion thet we
cannot give a reply; we cannot face
this challenge of theirs, namely, that
there is no corruption. If we say that
there is no corruption, they point out
so many things in the Railways, in the
Income-Tax Department and in other
places. Of course there is no time in
this short speech to dilate on all those
points and give you the instances, but
this is the sum and substance and the
experience of us all that wherever we
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go, the first thing they bring about
and talk is how  will this corruption
go. I told them that in order to re-
move corruption they themselves have
to be truthful and have to bear the
consequences for some time; then the
corruption will go. If the people
begin to find fiuw4 with the Govern-
ment and the officials and if the officials
find fault with the people, corruption
cannot go. If the high level people
say that corruption is at the lower
level and if the lower level people say
that it is all percolating from the
highest place, in the organisation as
well as in Government, it cannot go.
The only thing that we have to talk
when we go to our constituencles and
other places is corruption. _ There is
nothing but talk of corruptfon. They
give so many instances showing these
are the things. We feel ourselves
helpless in helping them to remove it.

I was telling you regarding our in-
dustrial preduction. As I said, if we
have production commensurate with
the money we spend and if we have
more production, there cannot be so
much inflation. If the result or the in-

come production is divided equally
among all classes of people, that is,
lower class, upper class and middle

class, then even if there is inflation
no body will grudge it. But what
happens? In view of the money in-
vesled and the taxes ‘mposed, I think
production is not 50 per cent. At the
maost it can be 60 to 70 per cent. Of
course, this ~*~ a'v  be a guesswork
because we have no figures with us.
The Commerce and Industry Ministry
has not given us a balance-sheet of
the money invested in the public sec-
tor a~d has not pointed out to us that
this i: the result which they have got
from the money invested. Then we
can s~e the actual picture and locate
the causes of inflation and try to re-
move the same. But, we can  only
judge by a few instances as to how
money is being wasted at every stage.

Just as I said, so far as the lower
level i- concerned, they do not get
proper distribution of the outcome or
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the income which is produced in the
vountry. As such, when there is no
proper distribution of the wealth
among the people, this inflation touch-
es most and pinches most the cc

man—the poor classes. This budget,
as has been given out to us, shows
that there has been no tax at all this
time and everybody seemsto be happy
and that only indirect taxes are there.

An hon. Member: Not everybody.

Shri Jhunjhunwala: But these in-
direct taxes are not only indirect but
they are directly indirect. They di-
rectly hit the poorest class at the
bottom, if you will go deep into these
things, as has been explained by pre-
vious speakers. I do not want to take
time over it. The main thing to which
I was coming is regarding corruption.
What step is the Government taking
in order to stop corruption? For the
last six months this talk is going on
everywhere, even in village corners,
Everybody knows that corruption 1s
rampant at the highest level. Whether
it is true or false. I cannot say. Whe-
ther what Shri Deshmukh has said is
right or wrong, I am not golng to say;
I do not know. But the talk is going
on overywhere.

Shri A. C. Guha: The talk had been
there long before this.

Shri Jhunjhunwala: That had been
there, but it has given an impetus to
more talk, There has been inflation
in this talk also.

Mr. Deputy-Speaker: The ringing
of the bell might not be drowned n
this conversation.

Shri Jhunjhunwala: It has not been
drowned. I was saying that if that is
50 I do not see any reason why we
should hesitate in appointing such a
body which will have the confidence
of the people. So many machineries
have been suggested. A tribunal, a
statutory commission etc. These pru-
posals should be studied ahd some-
thing should be done. 1 do not want
to go into all the details and point out
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that this is practicable or that is prac-
ticable. The only thing which has
been said by our Prime Minister 1s
that it will give a handle to others to
say that in India there is so much
corruption. Well, why should we be
afraid of it? If there is such a thing
we should face it. We, being the dis-
ciples of Mahatma Gandhi, should be
the first to say that there is such a
thing and we want to take such and
such steps to remove it. I understand
that while the Constitution was being
framed some such thing was proposed
by our Constitutional Adviser. But it
was not put in the Constitution. I do
not understand what harm there is if
there is such a tribunal. If there is &
tribunal, people would be afraid that
they would be caught. Legally, of
course, it is said: if there is corrup-
tion, bring the charges, go to the
court and prove it. Legally it is all
right. But can it be proved? At the
same time, there should be some sort
of propriety also, and the Ministers
should set up traditions by their own
conduct which the people can follow.
If they do that, that will be a great
check. If there is a tribunal, there
will be some sort of check on them.
But now, whenever it is said there is
corruption, we are asked to bring the
particular instance to their notice,
then the matter is gone through, ex-
plained, and it is said nothing s
proved legally. ‘This may satisfy us,
this may satisfy those in authority.
but it will not satisfy the people at
large.

One point more, and that is about
small-seale  industries. Shri Guhs
has said that there does not appear tn
be any chance of our economy being
self-generating. It is so. What about
the small-scale industry? It is not
only not self-generating, but scant
attention has been paid to it, I do not
think there is any small-scale indus-
try which is being protected egainst
the big industries; and the Govern-
ment helps it in that direction. 4
these industries are established any-
where, there is a danger of their
being wiped away by the competition
of the big industries. Another point
is about agricultural production
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Mr. Deputy-Speaker: When we are
talking so much against corruption,
taking more time than is due to the
Members is also corruption!

Shri Jhunjhunwala: That is general-
ly no corruption, Sir, we believe
everything should be scientific. We
do not believe in the cowdung and
bullock-cart economy. We despise it.
They do not believe in animal hus-
bandry. But | would say that it ig so
scientific that our authorities do not
want to go deep inte 1t and find out
what part it playz in our agricultural
production. Unless they take to that
also side by side with their so-called
scientific methods, I do not think there
15 any hope of our agricultural pro-
duction going up.

With these words I congratulate the
Finance Minister for having got so
much ovation from the public because
of buoyancy in the market. This is a
very good Budget.

Shri Goray: That is not scientific!

Shri D. A. Katti (Chikodi): This
Budget 1s described.as a pleasant sur-
prise. It is indeed a8 pleasant sur-
prise, but to whom? To those who
were emotionally prepared to pay
more by way of direct taxes, but to
those who were not emotionally pre-
pared, it is not a pleasant surprise at
all. The vested interests, the rich
class, the big industrialists were all
expecting some direct taxes, but the
Finance Minister shocked them with
this pleasant surprise by making them
pay no more. But what is the reac-
tion of the common man to this Bud-
get? Is the Budget the same pleasant
surprise to him also? No, it is not a
surprise to him, for he knows he is
cursed to be hit every year by some
sort of indirect taxation. This year
also he finds that his poor purse is
again heavily taxed.

The common man was not emotion-
ally prepared, he was expecting some
sort of relief, but it is not his lot te
et any relief. ‘That is why I think
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the press has described the Budget as
& rich man's Budget,

In his Budget Speech, the Finance
Minister has given us an account of
the progress made so far. He tells us
that our economy 15 making advances
in several directions, that there is a
large increase in our agricultural pro-
duclion and that there is a marked
recovery in industrial production. He
also says that the investments under-
taken during the last few years have
begun to give results. The picture
that is depicted by the Finance Minis-
ter seems to be very encouraging, but
is this the true picture? This is not
the true picture ef the situation that
is existing today.

The Budpet is framed ir\relntion tw
the Plan. Therefore, let us see what
these Plans have done? The  First
Plan was over long back, and the
Second Plan is nearing completion.
The object of the Plans is to raise the
standard of life, is to have plenty and
prosperity, and therefore the people
were asked to sacrifice and sa-rifice
more. The people sacrificed, they
paid all the indirect taxes without any
grudge. Of course, there are the tax-
evaders, we must omit them. The peo-
ple have done it in the hope that their
lot will be bettered, that they will see
some better days.

Over these two plans, hundreds of
crores of rupees have been  spent;
over these two plans, nine years pre-
cious time has been spent; over these
two plans a great deal of energy has
been spent. But what is the result?

The success of the Plan is to be
judged by the results only, and what
is the result?

The result is, as the Finance Minis-
ter himself has admitted, there is a
significant rise in the cost of living;
the result is there is food shortage;
the result is that there is terrific un-
employment; the result is that the
‘foreign exchange position is not satis-
tactory; the result is that there s
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degeneration in the administration
becouse of corruption. This is the

rusult.

Talte for example the food position.
The: Food Minister says that there is
u large increase in food production,

in agricultural production., But then
I ask him, as many other Members
have asked, why there is  this infla-

tion. Food prices have gone so high
that in the villages the people are not
able to get bare bread. I have seen it
with my own eyes. A man eamns
twelve annas per day by  toiling
throughout the whole day, and he has
to maintain his wife, his children and
himself with twelve annas per day.
And that too, he does not get the work
regularly every day.

Not only the foodstuffs are costly,
bul even sugar is so costly that in my
place T paid Rs. 2-8 for one Ib,

14 hrs.

An Hon. Member: Rs. 2-8 per 1b?

Shri D. A. Kattl: Yes, Rs, 2-8 per
Ib. There is black-market. There is
no sugar available in the shops; in the
fair price shops, no sugar is available.
S0, I had to go to the other shop
where this sugar was sold, and I paid
Hs. 2-8 for one Ib.

Shri Braj Raj Singh: That means
Rs. 5 per seer? .

Shri D. A. Katti: Yes, Rs. 5 per seer.
This is the type of inflation that has
come about. When we depend for our
food on food imports, when there is
such an inflation, it shows clearly that
there is no increase in food produc-
tion. The Food Minister himself had
said some time back that our average
yield per acre was only one-fourth of
a ton, whereas in other countries, it
was more than two tons per acre, that
is, other countries produce more than
eight times what we produce here.
Therefore, we should not unnecessari-
Iy tell these lies. that the production
has increased. This is a very big lie
rather. Unless we solve this food
problem, we cannot make any pro-
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gress in any direction. During all
dhese mine years, the time has been
spent over these Plans; crores of
rupres have been spent on irrigation,
‘bul with no effect. There is no in-
crease n production.  So, there is
something basically wrong, and unless
we remedy that wrong, it is impossi-
ble to increase food production. Now,
the Food Minister has taken the res-
ponsibility of improving the position.
We have to wait and see. ‘But my
sugpestion ‘would be that besides all
dhe: nther remedies which are to be
adooted. the waste lands which are
‘tying waste, which are cultivable
lands which are Iying -waste in fhe
«comntrv. which come to about six
erores of acres, have to be  reclaimed,
“There are people prepared  to work,
Government are not reauired to give
weven anv kind of ‘help to them., They
are prepared to work; in every wvil-
Tagc there is the land. and  in overy
willare, there are the people who can
yeciaim the land.  If these lands sre
reclaimed. we shall be  giving them
«wmployment, and at the same time,
these lands will be bruught under rul-
tivation and there will be an addition
to the food production. Government
‘should move in thiz matter, T think
thev are doing soraething in  this
direction alreadv.  Thev called  for
information from all the States about
these waste lands. 1 think some of
the States have sent this information,
while some others have not sent it =u
far. But this thing must br done, for,
‘otherwise, it will not be possible to
increase Tood nroduction. This is ‘the
food position today.

Again what is the position about un-
employment? The problem of un-
employment is also very fierce. There
is educated unemployment; there is
also uneducated unemployment. There
s open unemployment, and there is
also hidden unemployment. And when
people are unemployed, when they nre
mot having any kind of work, the Fin-
ance Minister is asking them to work
‘more. Where iz the work? If people
wsk, “Where is the work? Where can
we oo and work' there is no work at
all. The prices have gone so high,
and there is no emgloyment. There-
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fore, we can imagine what kind of lot
the people mught be facing.

So far as the employment exchanges
are concerned, the jobs which are
given to the people are simply sold.
I have got information about some
such cases, where people had to pay
HRs. 200, or Rs. 300 or Rs. 500 or
Hs, 1000 or even Hs. 2000 for getting
a job. The jobs are being sold. This
is ‘he position today about unemploy-
ment. Government have failed to
solve the problem of unemployment
which the planners had promised to
do before nine years. Today, we find
that even after the lapse of nine years,
Government have not been able to
solve this problem, with the result
that educated people are even beg-
ging today. This is the position.

Then comes the question of corrup-
tion. My hon. friend who spoke
earlier has referred to this question of
corruption. Corruption is rampant.
So much corruption is there that even,,
Mila's Rome might not have had ex-
perience of it Such wonderful
amount of corruption is there, it is
there at the lowest level, at the mid-
dle level and at the top level nobody
could say that there is no corruption.
If instances are wanted, then 1 am
prepared to point out how much cor-
ruption is going on. I have seen some
such things. If anybody challenges
that there is no corruption, then I am
prepared {n show him how corruption
goes on. Corruption has to be con-
demned, but the tendency is that peo-
ple say that there is no corruption at
all. It is a big lie again. Again, some
people say, res| ible people from
the other side say that the money that
is taken by way of bribery remains
in the country only, and they ask
‘Where does it go? Tt does not go to
any other country., So, why should
vou worry so much about it?, This is
what is said by very responsible peo-
ple. If that is the case, why should
they punish the dacoits. . . .

Shri Morarjl Pesal: Who said so?



4739 General

wealth of the people? What right
have you to punish them?....

Shri Surendranath Dwivedy
(Kendrapara): The hon. Minister
wants to know who that responsible
man is.

Shri D. A. Kattl: I do not want to
mention the name.

Shri Morarji Desai: It is a lie that
the hon. Member is saying. That is
all that I would say.

Shri D. A. Kattl: Many know who
has said that, and even the common
people know; it has appeared in the
press also. I do not wish to give out
the name. .

An Hon. Member: The hon, Mem-
ber does not know?

Shri D. A. Katti: I know very well.

This argument is wvery unhappy.
Such arguments should not be advanc-
ed. It should be condemned outright
and downright, but that is not done.
Purity in the administration is one
of the important conditions precedent
to the successful working of demo-
eracy. If there is no purity, then
democracy itself will be brought inta
danger. Because of this corruption,
the very purpose of the Plan has been
defeated; because of this corruption,
justice is denied to the people, and
because of this corruption, the purpose
of the Plan has been defeated, and
because of that, a grave situation has
arisen now. These are the results of
corruption. Corruption has h
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District Police Superintendent there
deliberately, most deliberately, ham-
mered a Member of the Assembly with.
his boots; he took him and he dashed.
him against a tree, and when he fell
down, he took out his shoes and he
hammered him. And this he did most
deliberately; and the same man is
now defended, and the same man has
been given the President’s Medal. The
same man who has beaten an MLA
there has been given this medal, and'
nobady has taken note of it. Nobody
has said anything against it. If MLAs
and MPs' could be beaten in thiz way,
then democracy will be finished.

Shri Goray: He will get anot'her
award next year.

An Hon. Member: Was he given:
the medal before or afterwards?

Shri D. A. Kattl: Prior to that. There
was 50 much of arrogance, and he was
so much proud of this medal that he
did not care while beating the MLA.

Shri Achar (Mengalore) rose—

Mr, Deputy-Speaker: Does Shri
Achar want to say something?

Shri D. A, Katti: I am not referring
to the merits or demerits of the bor-
der issue. 1 am simply referring . to:
this isolated instance about the Dis-
trict Police Superintendent beating
most deliberately and taking away the
Member of a Legislative Assembly.

Mr. Deputy-Speaker: I must req
the hon. Member that he should be
aware of the procedure that we have

to be checked, if we want to have
successful working of democracy. But
1 do not think Government will do
anything in this matter.

Having said so much about corrup-
tion, I would say that there is not
only corruption in the administration,
but there is also arrogance. 1 would
like ‘o cite one example. During the
recent disturbances at Belgaum on
account of the border dispute, the

dopted. If he wanted to refer to a
particular instance and a particular
officer, he ought to hav~ riven notice:
beforehand to the Minister so that he-
might have found out the facts, in
order to enable him to reply to those
allegations. If such allegations are
made without notice, then, certainly,
the Minister has no opportunity to
find out the truth or otherwise of
those allegations, and he cannot
answer them, and if in the debate such
allegations remain unanswered, that



4741 General

might create an incorrect impression
upon the reader.

Shri Braj Raj Singh: This was men-
tioned on an earlier occasion. So Gov-
ernment know about it.

Mr. Deputy-Speaker: That does not
give the option to the hon. Member
to repeat it—just because it had been
referred to earlier and it could not
be answered then. Perhaps the Minis-
ter also left it there. Now again it
is being referred to. He will have no
opportunity of finding out what hap-
pened. d

Then again I wanted to tell one
thing to the hon. Member. Twice or
thrice he has used the word ‘lie’, say-
ing ‘This is a lie’ and ‘That is a lie'.
Some better word can be used.
Though I did not rule it out, lie is
always deliberate,  Why should we
impute motives? We can say, ‘It is
incorrect’. Instead of saying, ‘This is
a lie’ and ‘That is a lie’, some better
word could be used. If we repeat this
again and again, it does not give a
good taste.

Shri Achar rose—

Shrl D. A. Katti: This is the posi-
tion today.

Shri Achar: 1 would like to say a
word. The other day also. . . .

Mr. Deputy-Speaker: Unless there
is a point of order or some personal
explanation to make, the hon, Mem-
ber should not be interrupted.

Shri Achar: I have no personal ex-
planation to make. I am not concern-
ed with it.

Mr. Deputy-Speaker: Then the hon.
Member should not be interrupted.

Shri D. A, Katti: Shri Achar should
have condemned him. But he has
not.

Shri Achar: My I rise on a point
of order? The hon: Member has refer-
red to a particular individual. Of
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course, you wgre pleased to say that
he was not right in doing that. But
what I would submit is that in view
of the fact that it is not relevant to -
refer to such things without giving
notice to the Minister, that portion
of his speech may be expunged.

Shri D. A. Katti: There is no point
of order.

Mr. Deputy-Speaker: Has he not the
right to raise a point of order? Why
should others take objection to it?

Shri S. M. Banerjee (Kanpur): You
have already made it clear.

Mr. Deputy-Speaker: Unless I have
heard him, how can I give a ruling on
the point of order?

Shri Achar: My only submission is .
that that portion of the speech may
be expunged.

Mr. Deputy-Speaker: Order, order.
I have heard him. I do not feel in-
clined to expunge it. I think I have -
said enough about it, and it should
remain as it is.

Shri S. M. Banerjee: May I suggest
that the point of order raised by the -
hon. Member may be expunged?

Shri Achar: My point of order was
that that portion of the speech itself °
is not in order. That portion must
be expunged from the proceedings of
this House.

Mr. Deputy-Speaker: Perhaps the -
hon. Member did not hear the decision
I gave viz. that there is no need to
expunge it. Let it remain as it is. I
have done enough to remedy it.

Shri D. A. Kattl: So this is the posi-
tion today, and it is very serious. It
seems the Government are not dis-
turbed at all on account of  these-
things and the situation prevatiling to-
day in the country. Rather the Gov-
ernment are living in an ivory tower-
thinking that everything is all right.
But under the existing circumstarices,
when the common man looks to the-
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discriminaticn that is practised against
him, when he looks to his sufferings—
«ever increasing sufferings—he feels
that there is a sort of conspiracy to
.exploit him in the name of his well-
being. The Plan has given him no
hopes. There is no guarantee for him
in the Plan that he would get his due
share and, therefore, he is very
.much frustrated. But again, he is ask-
ed to sacrificee He is prepared to
.sacrifice. But for what and for whose
benefit? That is the question before
him. In fact, there is no question of
his sacrificing anything, because he
. himself is being sacrificed.

Today, Government for the pcople
_is more important to the people than
Government of the peogle, and the
+Government here today by its rule
. have proved that they are not a Gov-
-ernment for all the people, but a Gov-
ernment for the privileged few. This
is the feeling amongst the people. Two
Plans have failed to give the common
.man any benefit. On the contrary,
every year his sufferings are doubled
:and re-doubled.

Therefore, people are lesing faith in
democracy. They feel that in a demo-
« cratic set-up, the common man  has

no hope. The common man is in such
a position that there is no possibility
-for him to get any better deal. He
‘feels that everything is done in the
interest of the privileged class and he
“is simply a beast of burden. This
feeling is growing stronger. I would
like to warn the Government that
if this feeling continues for a  long
*time, then Communist rule will find
its way in. Now in Kerala, the Com-
munists have been defeated by the
- Congress. Congressmen think that it
is a great job that they have done.
"But 1 do not think the Communists
“have been disturbed on that account.
*Thev are closely watching the situa-
v%inn; they are closely watching this
. chaos and this confusion. Tf our Gov-
.ernment refuse to be wise enough, if
they refuse to change their policy, then
one day they will find that the Com-
~munists have exploited the situation
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and we have lost our democracy. That
will be seen.

So in order to save democracy at
least, the Government should be ear-
nest in their purpose. Sometimes, the
Prime Minister says that in a demo-
cratic rule, progress is slow. That
can be understood. But here it is not
a guestion of the progress being slow
or rapid; there is no progress made,
In this country, things are going from
bad ta worse and the same deteriora-
tion is being defendei. This is not
a very happy state of affairs.

Now, 1 come to indirect taxation.
Our Finance Minister has said that
there is no scope for additional direct
taxation and if we want to finance the
Plan, there should inevitably be an
increase in indirect taxation or fresh
indirect taxation. This year by the
indirect taxes proposed, the Govern-
ment are going to get only Ra 23
crores. This amount would have beem
best collected by checking tax evasion
or it could have been raised by lifting
Prohibition. I do not know why the
suggestion to abolish Prohibition is
opposed. In Bombay State, there is
Prohibition I have seen how the law
being enforced there and its results.
Previously, very few people used te
drink wine. Only men used to drink
wine, But today, women drink. men
drink and children drink—all drink.
The worst type of stuff, even denatur-
ed sirit, is drunk. All, these people
are drinking. That is the result of
the policy of Prohibition.

Shri Rameshwar Tantia (Sikar):
Not all drink.

Mr. Deputy-Speaker: 1f that is his
experience, how can we stop it?

Shri D. A. Katti: All are drinking.
Government have not been able to
check it. On the contrary, on account
of Prohibition, it has increased and
Government have lost revenue worth
crores of rupees. Therefore, Prohibi-
tion should be lifted.
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Shri C. K. Nair (Outer Delhij: Are
Buddhists against Prohibition?

Shri D. A. Kattl: We are most
practical. We wan! that democracy
:should function here successfully and
it should not collapse here. The com-
mon man should not be massacred
unnecessarily. But that is what we
fear.

Bhri C. K. Nair: They are more
political than spiritual.

Shri D. A, Katti: Again, the tax on
'salt can be re-imposed. If salt is tax-
ed, 1 think people will not feel any
‘burden. By taxing salt and by remov-
ing Prohibition, I think Government
will be able to get a good deal of
money for the purpose of implement-
ing the Plan. Instead of that, they
are following these ways of levying
‘indirect taxes.

Again, foreign aid can be taken.
We have got nothing to say about
foreign aid. Every under-developed
.country depends upon foreign aid, So
it can be taken, Prohibition can be
lifted and salt taxed. Tax evasion
should be checked and more taxes col-
‘lected. If these things are done, Gov-
ernment will get sufficient money. But
‘Government should also not be more
‘ambitious in their Plan.

First there was a big Plan; then,
‘there was a bigger Plan; and now we
-are having the biggest Plan. But all
these Plans have not brought any good
or any relief to these people. The
‘biggest plans are also going to increase
the suffering and not going to give
any relief.

1f you take into consideration the
items that have been proposed to be
taxed, we can well understand that
‘here the common man alone is taxed
and he alone is exposed to suffering
and the richer classes are not going
‘to be affected by these taxes.

An Hon. Member: They use petrol
‘for their cars.

Shri D. A. Kattl: So, I strongly
‘oppose these taxes.
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% 40 3T JfF 71 T oaEma
GRS R R I il
Mr. Deputy-Speaker: It has been
whispered into my ears—perhaps it is
the desire of somebody from the
Opposition. I want to kpow whether
any of these groups that have not
been represented are present here—
Socialist, Jan Sangh and Hindu Maha-
sabha. I find they are not present.
When their time comes, they will
have their chance.

= wive (fgzamer) : s
wgwa, 8 awy Wy ¥ frar gafom
# wmE wmaE @ g & owd
AT A1 # gET g0 3@ g fE
IEI UF g g 6 Aqfan awe
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Az U T FT HAG W[ F AT A7
uF i OF W T fAE gq Sgea
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g9 FaT § 1 NfET I g4 w1 osH
gug froam g qgr W S oaaz
% 7wy e gun & T g faeg O=-
Aty groEr &1 wfew o § oo 36y
FiaieHz % 07 awz oy feay mar & AT
oz qead & fx 9w # @1 A% A7 Fw
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a7 i 77F & QI G @ L, qGF
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@ & Wi wIE e wEE A @
@ xy 7 g8 9 N & W A
Ed&r . o oft dadw W ¥ g wfe
Ariry o7 A ¥ gai wE w2 e
ot fo 3w § wfesar s a0w
& a gt ¥ T g A 9@ I oW
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a1 o1 % a gwe & @A e
wifgd | afz = &9 & weaew § OHY
*rf oran g fF ew &9 gT A Av,
W F o § qF dar @ AR o
R T, A GOHTT BT FTH IR BT
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I AEEQ AT qEE AT
wHT g ¥, 3¢ I 7 v e
o A qETA FT |

ofy wtew : fedew & arew § oY
arr gt Wy wf e frde owrdfew
W g, . ...

JUTR WRYEW ;A e O
i a7z fede &7 warer Y W wifigd

ot wiyw : &, 77 oy S g,
s § Wi ang § | & & s
405(Ai) LSD—S.
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TR F AT AT R AR 2 gu
STYAT AW FATT F@T g |

Shri Morarka: (Jhunjhunu) Mr.
Deputy-Speaker, Sir, I th'nk the Fin-
ance Minister deserves the congratu-
lations from all of us because in spite
of the rise of expenditure on defence
as well as the civil account, this is the
first year in the second Plan period
when the additional amount of taxa-
tion imposed is the least.

1 wish to divide my speech into
three parts. First of all I want to say
somethipg about the rise in prices;
secondly, I want to place before the
House, some facts about defence; and
finally I would like to say something
about the new tax proposals.

The main criticism against the Gov-
ernment this time is about the rise in
prices. The criticism has been that
deficit financing has been carried on
and that has created inflationary con-
ditions, consequently raising the prices.
It is true that prices have risen and
that the rise in prices has caused hard-
ship to many people. It is also true
that our economy has become so sensi-
tive now that any additional invest-
ment in any sector is bound to create
a further rise in prices and which is
immediately reflected therein, But
then let us not get panicky and rum
away with this idea, but let us examine
who is responsible for this rise in
prices. The basic facts are, we have
a Plan which has fixed targets amd
the Plan, to achieve those targets, en-
visages certain investments. If we
curtail the investments, to that extent
our targets are reduced. We are not
prepared for that. The shortage of
foreign exchange has imposed upon us
an obligation to curtail our imports,
particularly of consumer goods. Simi-
larly, the needs of foreign exchange
require us to sugment our exports and
the export drive is there. In short,
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the position is, there is increased in-
vestment and less supply. That is,
more demand and less supply of goods.
It is an elementary principle of eco-
nomics that in such conditions, prices
are bound to rise, The only remedy,
therefore, lies in more production of
goods at home. It ig true that the pro-
duction hag increased, but if you read
the Economic Survey, page 3, the posi-
tion would be clear. So far as the
consumer goods are concerned, they
have risen only by threc per cent.
Paragraph 10 of the Economic Survey
says as follows:

“Consumer goods industries as
a group registered an increase of
about 3 per cent. The output of
mill-cloth was about the same as
in 1958; the offtake was distinctly
larger partly on account of the
revival of export demand.”

In these consumer goods, cven in this
three per cent., the items wh'ch have
registered an increase are vanaspati,
coffee. sewing machines, electric fans,
radio receivers, etc. But the produc-
tion of salt, sugar, tea, etc., has actu-
ally gone down, From this, it would
be clear that really speaking the pro-
duction of those commodities which
form part of the daily consumption of
the people has not increased much but
the production of other commodities,
which are not of daily consumption
even though they are called consumer
goods, has no doubt increased.

The question is, when the produc-
tion at home has not increased, at least
not to the extent needed, when we
have the export drive, when imports
are not available, when investment
oannot be curtailed, how we can check
the rise in prices? An hon. Member
here, a few minutes ago said, “con-
trols”. I think we have the experience
of these controls. Controls presuppose
a perfect apparatus in the Government,
and a certain ambunt of conscience and
honesty among the population. It is
not for me to comment on either of
these two, but I think we do not have
wyet that type of apparatus nor are we
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prepared to lay out a big amount and
create a big control machinery which
in any case would add to the inflation-
ary spiral in the country.

Now, the question is by the rise in
prices, who benefits by and where does
this rise go? The biggest rise in
prices is registered in food articles and
in other agricultural commodities
which are the raw material for the
industry. 70 per cent. of our popula-
tion is said to depend on agriculture.
It may be that this population does
not get the full advantage of this rise
in prices. The middleman is there.
But one thing is clear, and that is.
these producers would not sell all that
they produce. They would at least
keep enough for their consumption,
that is what they need and only the
surplus would be marketed. To the
extent that their own needs are met
by this production they are not dffect-
cd by this increase in pr.ces.

The Members opposite have been
blaming the Government for the rise
in prices. I shall give two examples
to show how they themselves are res-
ponsible for the rise in prices and
then they come here and blame the
Government when the Government
acreptg their demand. You know, Sir.
sometime back there was a b'g agita-
tion for a rise in the prices of sugar-
cane. The Government resisted the
demand. There was a strike in the
sugar mills. Then ultimately the Gov-
ernment accepted their demand and
raised the price of sugarcane by threc
annas per maund. That increased price
of sugarcane, the industrial raw mate-
rial, consequently increased the price
of manufactured sugar. Both the
indices showed a rise in prices. To-
day, they come and say that the Gov-
ernment is responsible and that it is
not doing anything to check this rise
in prices. I do not know how this rise
in prices could be checked.

Yesterday a leader of the Opposition
party blamed the Government for the
rising expenditure on civil administra .
tion.

e



4761 General

SBhri M., R, Krishna (arimnagar——
Reserved—Sch, Castes): Leader of
which party?

15 hrs.

Shri Morarka: The leader of the
P.S.P. He blamed the Government for
rise in civil expenditure. If I remem-
ber correctly, it was a Member of his
party who first demanded the appoint-
ment of the Pay Commission. The Pay
Commission was appointed, it gave its
award and its award was accepted by
the Government. Even though it is
not satisfactory to all Members of the
Opposition, still it has increased the
wage bill of the Government by about
Rs. 55 crores So I cannot understand
how hon. Members can blame the
Government for the consequent
increase in civil expenditure.

S.r, then I want to make a sugges-
tion about the index numbers. Our
index numbers are now too old and
out of date and they must be revised.
I understand that the Ahmedabad
index number of the working class
includes a certain type of rice which
not only the workers never consume,
but even the millowners never get, It
is high time that these 1949-50 index
numbers were revised and made up-
to-date. My second suggestion is the
index numbers must be related to the
year when our Plan begins. For thes
purpose of comparison, the beginning
year of every Plan must be made the
base year. That is the only way in
which we can get a correct idea about
the price and production,

Coming to defence, the present bud-
get provides an increase of Rs. 28'56
crores for defence. Looking to the
developments on the northern border,
one cannot say that this provision is
either unjustified or even ive.
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modern times, air force plays the most
important role in the defence of any
ecountry. So, it surprises me how in
the present conditions any expenditure
could be curtailed or economised on
the air force. [ am sure those who
are, responsible for the security and
safety of our country must have taken
due precautions here,

Coming 1o the criticism against this
Ministry, for sometime past, I think
the Ministry has been following a
policy of penny-wise and pound-fool-
ish, It is particular, even stingy in
small matters in curtailing and with-
drawing some facilities enjoyed by our
officers and men of the armed forces—
small facilities like transport for going
to their office and back, etc. No doubt
in withdrawing such facilities, the
Government make ;. small saving and
they can say they have effected eco-
nomy. But every such thing creates
an irksome feeling in the mind of an
officer and reduce the attraction which
the officer has for the defence services.
That is the reason why our armed
forces do not attract young men and
the best talent in the country. That
is happening on one side and on the
other, there is a huge wastage and
extravagance in big matters.

1t is a classical e le of ¥
at home and extravagance abroad.
Over-indenting, higher prices, excess
payments, faulty deliveries, defective
storage, loose inspection, careless
drafting of contracts, etc., are matters
of daily routine occurring very fre-
quently in this Ministry, T do not
want to say anything in my language.
But if you permit me, I will take you
through a few pages of the Audit
Report presented to this House In
August, 1958. On the very first page
it says:

“But despite repeated exhorta-
tions by ive Public A
C itt and assurances given

But what surprises me is that while
the expenditure on the army and the
navy has increased, the expenditure on
mir force is reduced by Rs. 3 crores. 1
shouild have thought that in the

by the Ministry, these provisions
continue to be disregarded by the
administrative authorities. Ficti-
 tious fl ial adjustments intend
ed to conceal lapse of grants or to
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cover up excesses over allotments
were noticed in & number of
Engineer Divis.ons.”

A poor certificate, according to me, to
the working of the Ministry. I do not
wish to bother the House with small
items. 1 would go straight to page 29,
para 40 of this report. The heading
is “Loss due to deterioration of stores".
It says that camouflage nets worth
about Rs, 73 lakhs had been rendered
useless due to defect.ve storage. Be-
vause they did not store it pro-
perly, the poor country lost an amount
of Rs. 73 lakhs.

1 rome to another point which 1
regard as a little more important.
Tha! is dealt with in pa%a 13 of this
report. This concerns a contract for
the supply of mechanical transport
spares. What happened was, sometime
in May, 1957, this Ministry contracted
w.th a Canadian firm to purchase some
spare parts worth about 12,63,324 dol-
lars, i.e.,, more than Rs. 60 lakhs, This
contract provided thatl the exact quan-
titie: would be adjusted later more or
less according to the actual needs.
After a few months, we wanted to can-
cel orders worth about 5,73.952 dollars.
The company naturally did not agree
to this and they insisted that they
would supply the total quantity less
a very small sum. One of the main
reasons for entering into this contract
was that this very firm would purchase
from us our surp'us spares about 4,250
tons at the rate of 110 dollars per ton.
Not a single pound of th's was pur-
chased or ever taken del very of by
thig firm. In 1952-53, ou~ Wash'ngton
Miesion had said that this firm was
in the habit of quoting higher prices.
The Controller of Development, Vehi-
cles, in the Army Headquarters said
that prices quoted by th's firm were
fantastic and ridiculously high and in
some cases shockingly absurd. Ewven
ufter this, the order was placed on the
firm . ..

Shri Morarji Desai: In which year?

Bhri Morarka: In May, 1057
the supplies came in 1058 or 1059,

and
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Shri D. C. Sharma (Gurdaspur): Are
you talking of history?

Shri Morarka:.. 1 know what I am

talking; be a little patient. Don't
provoke me to say anything.
The Defence Ministry examined

some of these items and the price lists,
They found that out of 370 items that
they examined, in about 100 items, the
prices quoted by this firm were about
500 per cent. more. In the remaining
items, the prices were about 269 per
cent. higher. 1 will give you a few
examples of what we ordered. My
main grievance is that small things
which we can easily make in this coun-
try and which are available here were
ordered and imported from there.
What are those things? There is a
small type of pin called p'n hood hinge.
We bought 2,000 units of this particu-
lar item. My information is that the
total lot of 2,000 units would not cost
more than 50 Canadian dollars in any
casc. and the pr'ce we have paid is
5,000 dollars, Take another example:
ordinary canvas bags. We purchased
370 canvas bags, the total cost of which
should not be more than 100 dollars.
The price paid by us was 5,872 dollars.
Then. we purchased ordinary blue
cloth braded wire 32 long pieces,
which are available here. Even in
Canada, where the standard of living
is very high, the price is not more than
10 cents each and, in any case the
total price for the entire quantity of
8,800 units shou!d not have been more
than 500 dollars. The price we paid
is 19,952 dollars. I do not want to
tire your patience by multiplying these
instances, but I can assure you that
these are only a few illustrative exam-
ples of what is happening in th's Min-
istry.

Mr. Deputy-Speaker: My patiencé
is being tired by the moving hands of
the clock, not by the Agures.

Bhri Morarka: 1 hope you will give
me a few more minutes, Sir.

Acharya Kripalanl: He is

some very interesting things.
him more time.

saying
Give
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Mr, Depuiy-Speaker: The learned
Acharya has already exhausted his
time; otherwise, 1 could give it from
his. .

Shri Morarka: This Ministry func-
tions largely in an area of secrecy. We
do not get to know everything, or as
much as we would like to know about
if. 1 will give you a very simple
example, I have myself seen Japanese
jeeps belonging to this Min'stry mov-
ing on the roads of this city as well
ag in Bombay. The name of the jeep
is Toyota. I put a question to the
Ministry: how many jeeps have been
purchased, when were they purchased,
what is the price and so on. The ans-
wer was “(a) No jeep has been pur-
chased; (b) and (¢) do not arise.”.
The driver of the jeep, who was in
defence uniform, told me that the jeep
belonged to the Army. If only they
had stated that this is a secret mat-
ter and they cannot give the informa-
tion, I can understand it, but to say
no jeep has been purchased . . .

The Deputy Minister of Defence
(Shrl Raghuramaiah): I do not want
to interrupt him, but may I say this?
If my memory is wrong I would like
my hon. friend to correct me, but I
th'nk the question was whether we
have entered into an agreement for
the manufacture of jeeps.

Shri Morarka: No.

Shri Raghuramaiah: [ want my
friend to correct me.

8hri Morarka: [ am correcting him.
His memory is absolutely wrong. He
answered the question only three days
ago, The question was whether the
Minjstry of Defence purchased any
Japanese jeeps and, if so, the number
and price and the reasons for purchas-
ing these jeeps when Indian jeeps are
available. The answer was: “(a) No
jeep has been purchased. (b) and (¢)
Do not arise”. I do not want to say
anything more about defence,
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Now I come to the third point; new
taxes. One of the main principles for
levying new taxes in a country when
it suffers from inflationary pressure is
that you must collect the max'mum
revenue at a minimum cost. If the
collection cost is substantia] then, to
that extent, the purpose of your levy-
ing ncw taxes is defeated. If you were
to apply this criterion to the new taxes
which have been levied, you wil! find
that some of them do not satisty this
requirement, especially the tax on
shoes and the tax on artificial sillke. I
do not say that these taxes ave not
necessary; they may be necessary, but
these taxes will yeld a very =mall
revenue and, at the same time, will
consume a large part of it by way of
collection charges.

Then, the Finance Minister has im-
posed an extra excise duty on electric
motors. The Economic Survey says
that the production of electric motors
is falling. Whatever one might say,
the excise duty originally was design-
ed as an economic instrument to inhi-
bit consumption of some undesirable
and harmful items like opium, liquor,
tobacco and things of that nature. Even
today these duties are bound to inhi-
bit production to some extent. They
reduce the demand and they reduce
the product’on at least to some extent.
When the Economic Survey says that
the production of clectric motors was
already down, I think the Finance Min-
ister should have considered more
carefully before levying any excise
duty on that.

Now I come to the much-discussed
subject of duty on diesel oil and
trucks. Last year when the Finance
M nister imposed a duty on diesel oil
he justified it on grounds of revenue
and conservation of foreign exchange.
But while the Finance Minister wants
the public to use less and less of diesel
oil, our railways, which are a Govern-
ment department, are increasing the
consumption of diesel oil more and
more, so much so that we are having
more diesel locomotives and we are
even thinking of putting up a factory
in this country to manufacture them,
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1 ran understand the revenue motive
of the Government, but if the conser-
vation of forcign exchange is an equal-
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the few departments that this un't has
examined have shown very good re-
sults. For example, ih our High
C issioner's Office in London they

1v important point, surely the Fi
Minister must prevent the railways
from using any of this diesel oil.

Then 1 come to the excise duties
on pig iron and internal combustion
engines and trucks. Many hon. Mem-
bers have referred to double taxation.
In this particular case I think it is
treble taxation. First of all, there is
a duty on pig iron which is used for
the manufacture of this engine. When
the engine is manufactured, there
would be another 10 per cent. ad
wvalorem duty on the engine and when
this engine is assembled Bn the truck,
there would be a third duty on the
truck as a whole. This becomes still
more ununderstandable when the Fin-
ance Minister in his budget speech has
accepted the principle of giving abate-
ment of duty on certain articles if they
are used as raw materials for the
manufacture of other commodities.
For example, he has levied a duty of
Rs. 500 per ton on aluminium sheets
and Rs. 300 per ton on aluminium
ingots. He has stated:

“Necessary adjustments will be
made in the duty on circles, sheets,
¢te,, when duty paid ingots are
used in their manufacture.”

So. when duty-paid aluminium ingots
are used for the manufacture of alu-
minium shects abatement is given,
why can’'t they accept the same prin-
ciple and give abatement of this duty
for the trucks which use the engine
on which the duty was already paid,
twice in the sense of having used the
pig iron on which the duty has already
been paid? This is a point which must
be given due consideration by the Fin-
ance Minister.

1 wish to conclude with & word of
praise for the Special Re-organisation
Unit in the Ministry of Finance. This
unit has done wonderful work, and

have reduced the expenditure by about
36 per cent. and the staff by about 25
per cent. In the Coal Controller's
office they have reduced the staff by
33-1/3 per cent. In other departments
also they have effected economies,
though to a smaller extent. While
this department has done wonderful
work, there is one thing to which all
these things point, and that is this that
there is tremendous scope for economy
in all the departments which have not
yet been examined by this unit,

Shri Sampath (Namakkal): Mr.
Deputy-Speaker, Sir, at the outset may
I offer my congratulationg to the hon.
Member, Shri Jhunjhunwala for his
outspoken' speech, in which he gave
free expression to the righteous indig-
nation which his sensitive conscience
must have felt at the awkward pos-
tures taken by his Ministers regarding
the issue of corruption. In this con-
nection 1 wish to state that the other
day when the hon. Finance Minister
was replying to the discussion on the
Pay Commission’s report, to an inter-
ruption from Shri S. M. Banerjee
about the Deshmukh affair, he retort-
ed, “Nobody in this world is an angel.”
Of course, it is a good retort as far as
bazaar platforms are concerned, but
coming as it does from a responsible
hon. Minister it is very depressing and
it makes one shudder to think of the
future fate of the administration.

In this connection may 1 also draw
your atiention to a paragraph which
appears in the Twenty-first Report of
the Public Accounts Committee of the
Second Lok Sabha. It refers to action
taken on officials responstble for irre-
gularities pointed out by the Public
Accounts Committee. The paragraph
reads:

“In a memorandum (Appendix
XVII) submitted to the Committee,
the Railway Board have now stat-
ed that the punishments awarded
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1o higher officers were equitable
and in conformity with lapses on
the part of each individual. It
was, however, brought to the
notice of the Committee that one
of these officers who had been cen-
squred in January, 1958 in connec-
tion with this case was promoted
10 a higher post within six months
of awarding the punishment. The
Committee are distressed to learn
this.”

And the country is more distressed to
learn this. When things are deterio-
rating in this fashion, the hon. Minis-
ter should not be hypersensitive to
any charge of corruption at varying
levels of his administration.

Before 1 proceed to say something
in detail about the Budget, I wish to
say that the obstinate stand taken by
our hon. Finance Minister yesterday
regarding the issue of the strike of the
State Bank of India employees was
rather unfortunate. Those in power
should exercise some restraint when
they deal with such matters.
These are not issues wherein
persomal pride could be allowed to
dominate the issues. Whatever may
be' the other issues at stake, the Gov-
emment cannot with any justification
ask the employeeg to withdraw their
charter of demands. I hope the Gov-
ernment would nol continue to main-
tain this stiff stand and cause the
clientele of the State Bank of India to
suffer ultimately.

The purpose of a modern budge{ is
not mere financial accounting. It must
result in solving of economic problems.
It must create conditions ef oy -
ment and conditions of devel ent.
I1 is but legitimate to expect that
vvery budget should have & main aim
or theme related to the current needs
of our economy. The present budget,
which we are discussing now, disap-
points us deeply in these aspects. This
‘budget i« keen only on pleasing the
barons of the share market and
refuses to take note of the current
.needs of our economy and the lot of
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our common people. It carries out the
old maxim “Unto him that hath shall
be given.”

I do not want to weary the House
with too many figures but I want to
cravye the indulgence of the House to
take into consideration the figures of
the Union revenue from indirect taxa-
tion from the year 1952-53, the first
year of the First Five Year Plan, to
the present Budget year. In 1952-83,
the revenue from indirect taxes was
Rs, 256:8 crores. At the end of the
First Five Year Plan, that is, in 1856-57
it rose to Rs. 363'6 crores, Now it is
budgeted for 1960-61 at Rs. 542-43
crores. Among this the Union excise
duty alone, which was practically nil
prior to 1947-48, was Rs. 50'25 crores
in 1948-48. The incidence of this tax
has gone on increasing since 1048-49,
Now according to the present budget
estimates it is Rs. 379° 98 crores. I ask:
Who is to bear this heavy burden of
indirect taxation? Iy is the pathetic
salaried middle class, working class
and the common people living in
villages, engaged in agriculture, who
will bear the burden of this tax. The
present introduction of tax on cycle
parts, diese] oil, exposed cinemato-
graphic films, shoes and their compon-
eni parts and other engineering pro-
ducts will certainly affect the common
man to & very great extent. In addi-
tion to the enhanced taxation on diesel
oil, the local sales tax levied by the
State Governments will also add. That
will increase the cost of transport for
the common man. Fresh taxes on
cycle parts will affect a large number
of workers and middle class people and
also the people who live in villages
and who have taken to the use of
cyeles in a great amount.

Hegarding the tax on exposed cine-
matographic films, 1 beg to submil that
it will certainly create a crisis in the
industry. About the South I can speak
with some information. About 40 per
cent of the total films produced in
India is produced in the South. Their
foreign exchange earning capacity is
considerable and is on the increase.
Morenver, the present estimated re-
ceipt of Rs. 75 lakhs iz & very meagre
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estimate. It is misleading. The Chair-
man of the film chamber of commerce
of Madras, Shri Nagi Reddy said
in a recent speech that according to
him Rs. 1 crore will be collected from
the South alone. But the Budget
estimate is very meagre and mis-
leading. 1 appeal to the hon.
Finance Minister to consider the
damage that would be done to this in-
dustry which has the potentiality of
earning foreign exchange and also of
giving employment to thousands of
people. I would appeal to him to see
whether he could at least reduce the
rate of taxation if not totally withdraw
it.

Then the ten per cent ad valorem
duty on shoes and chappals and 15 per
cent ad valorem duty dh component
parts of footwear will deal a severe
blow to the common man. Again, I
am afraid the estimated yield of
Rs. 20 lakhs is very meagre. This is
one side of the picture.

On the other side, if we take the
corporation tax and the income tax in
1948-49, the total revenue was Rs. 158
crores. In 1956-57 it was about 130.85
crores. The estimate for 1960-61 is
Rs. 187'95 crores. In spite of all sorts
of expansions and developments these
direct taxes on the rich companies and
the industrial magnates remain more
or less stationary. This explains as to
who is bearing all the crushing burden
of the so-called development and Plans
and who is benefited by this. I do
not think that the crisp comment given
by an ex-veteran Congress leader that
this budget can be described as an
election fund raising budget for the
Congress is an exaggerated view. My
own feeling is that this budget in a
way steals the thunder from the
Swatantra Party, which was also
voiced by some other hon. Member
‘who preceded me. Quite rightly both
in this House as well as in the other
‘House many hon. Members have ex-
pressed their ‘concern on the existing
reglonal disparities in the develop-
mental activities as a result of the
Tive Year Plans. Unless the Govern-
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ment becomes aware of the mounting
indignation of the people of the South
—neglected South—and start doing
something really and sincerely to
countervail the ill-effects of the two
Five Year P.ans, there will be serious
political repercussions,

Yesterday, Shri Chetliar rightly
pointed out that it is essential that a
scheme for the expansion of the pre-
sent Neyveli project with the present
target of 8} million tons of lignite per
annum to that of & million tons per
annum so that a steel plant could be
established in that State should be
considered. On constant pressure from
the people and in a legitimate enthu-
siasm the Government of Madras had
invited some East German experts,
who have rich experience in erecting
and running steel plants which work
with low shaft furnaces using lignite.
That this has displeased the Ministry
of Steel, Mines and Fuel here, was
quite evident from the tone in which
answers were given the other day by
the Minister to the Starred Question
regarding this matter and the subse-
quent supplementaries which arose

This attitude is quite understandable
and it is quite wrong, especially when
we hear that the ore used in East
German steel plantg is of much inferior
quality compared to the Salem ore.
We must, therefore, really give due
consideration to this proposal and
make everything possible to speed up
the establishment of this plant there.

We have lignite in Neyveli, and our
steel requirements are increasing day
by dam We have had already three
stee]l plants in the north. Why not
we launch on a steel plant project in
the South? What is the reason for
this delay?

Even as regards the aluminium in-
dustry, we do not quite understand the
delay and the reluctance on the part
of the Central Government to allow
it to come up. At first, we expécted
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a bigger unit to come up in the public
secior. It was said the electric power
available in Madras was not cheap or
up to expectations, and therefore the
gcheme had to be given up. Then,
the Madras Government found them-
selves successful in persuading some
private individual: to start the alu-
minium industry, ‘hough nol on the
big scale envisaged previously, at least
on a moderale scale. Again the ques-
tion of the cheapness of electric power
came up. They also wanted power at
the rate of Rs. 118, and finally it was
agreed between the Government of
Madras and the parties that power
would be charged at the rate of Rs. 120,
which is the Hirakud rate. There
need not have been any further hitch,
the industry should have been started
a year ago, but it is delayed. Who is
delaying it?

We hear the Planning Commission
has stepped in and it seems the Com-
mission is worried about the cheap-
ness of electric power and is taking
to task the Madras Government for
agreeing to supply power at such a
cheap rate incurring loss. In faet,
there is no loss incurred by the Gov-
ernment either.

Such attitudes taken up by forces
in the Planning Commission are quite
common, and in the Cabinet also we
fear there are certain forces acting in
this manner. We feel that whenever
some developmental scheme for the
South comes up, there is a systematic
sabotaging going on both in the Cabi-
net and the Planning Commission.

With all this, one does not under-
stand the role of the Planning Com-
mission in our body politic. They seem
to wield immense power, but they do
not have any responsibility whatso-
ever. They are accountable to none.
The Planning Commission consists of
men, some of whom have never faced
an electorate even in a Panchayat
elections.

Shri Morarji Desai: Does he mean
that the Planning Commission should
be elected?

PHALGUNA 18, 1881 (SAKA)

Budgei—General 4774
Discussion
Shri Sampath: But they seem to
wield immense power. The role of
this undemocratic body should be pro-
perly defined.

In every Budgel there is mention of
austerity, but how far Government is
sincere about it is doubtful. For ex-
ample, we hear that the amount spent
on publications, which includes cost of
printing and paper, of all the Minis-
tries of the Government of India dur-
ing the year 1957-58 is Rs. 34,39,145
and in 1958-5Y, Rs. 31,85,588. This cx-
cludes the cost of the publications
brought out by the Publications Divi-
sion and the Information and Broad-
ca ting Ministry. We find that very
often in these publications costly
foreign art paper is used, I want to
know whom they are trying to im-
press—certainly not the Parliament
Members, They are here to serve.

In war time we had many useful
austerity measures which are even
now being followed by certain Govern-
ments very implicitly and faithfully.
Even now, as far as Madras is con-
cerned, I know they stick to the method
of economy slips which they paste
on the used covers, But here at the
Centre we see all sorts of waste in-
dulged in, in a very pompous man-
ner. The other day the Prime Minis-
ter admitted in this House that our
propaganda is very weak in foreign
countries; and amongst ourselves we
are wasting a tremendous sum in
printing all these things which are
rarely read by any people here.

Shrl M. R. Krishna: Even the
Members of Parliament?

Shri Sampath: Yes, even.

Lastly, I want to mention one thing.
In the other House much has been said
about the resignation of a Madras
Member from the Investment Com-
mittee of the LIC, and in the press
also, many reports have appeared. So
far, the Finance Minister has not
sought to explain that. I would only
request him to place the letter of re-
signation and the causes that led tor
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[Shri Sampath]
his resignation on the Table of the
House so that we may be enlightened.

Shri Radha Raman (Chandni
-Chowk): Imposition of taxes, however
innocent and necessary, are the most
unwelcome feature of any national
Budget anywhere in the world. In
.our eountry too, they are, by and large,
not welcome. But in a democratic
Government, in a country where the
-economy hag to develop fast, the im-
position of taxes has to be faced with
cheer and grace. 1 therefore welcome
‘the Budget that our shrewd Finance
Minister has placed before the House.

It is a matter of gratification that he
.did not think.it proper, in the present
context of things, to include in his
Budget any direct taxatioh which is
likely to invite much more criticism
from the people than indirect taxes.
Not only that. He has even taken
care to see that the items of taxation
are selected from luxury goods, thus
excluding from its effects the large
masses of people who still live in
poverty and arv concerned  mostly
with consumer goods and their prices,
The Finance Minister is therefore
rightly congratulated by many sec-
vions of the House, because he did not
pring in big surprise to the country
as generally happens, and was cautious
enough not to disturb the economic
conditions prevailing in the country.
1 therefore congratulate him on his
sagacity and skill in dealing with the
fnances of the country, providing
yesources for the expanding economy
and increasing expenditure by such
methods as would not cause eny
alarm or greater dissatisfaction among

1the people.

Mr. Deputy-Speaker: 1 am afraid
this infection of reading speeches is

spreading.

Shri Radha Raman: Coming to 3
discussion of details, I ind we are
often negative in our approach to prob-
Jems, and therefore our criticism takes
us nowhere. 1 should therefore like,
simultaneously, to make a few sugges-
tions, and 1 hope the Finance Minister
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and his colleagues will bear them in
mind.

. Everybody admits that our country
is faced with a situation which needs
rapid  industrialisation. Accepting
the principle of the public and the pri-
vate gectors advancing hand in hand,
it is inevitable that resources should
be found to meet the huge expendi-
ture involved, and the Finance Minis-
ter is charged with this difficult task.
Wherefrom can he obtain these
resources? To my mind, they can be
obtained either by taxation or savings
or borrowings or deficit financing.

Shri Raghunath Singh: Or by gifts.

Shri Radha Raman: Well, if you
are able to get the Government gifts,
all right.

There is to my mind no other way.
Now let us examine the question of
taxation. We find that the Finance
Minister, in introducing the new
taxes, has taken certain commodities,
and it is admitted by most people in
the country that direct taxation has
already reached the saturation point.

Shri Braj Raj Singh: No, no.

Shri Radha R The Fi
Minister is therefore cautious enough
not to resort to them. He has chosen,
in my opinion, the lesser evil of in-
direct taxation. It is true that there
is no indirect taxation which does not
touch the consumer or the common
man. But in the speecheg that have
been made here, most of the criticiams
that have been made centre round the
taxes either on the transport industry
or on such goods as electric motors,
or diesel oil. Now, the question which
arises here is whether these taxes
which have been proposed by the
Finance Minister arc actually harsh on
the consumer or they are inevitable in
the present circumstances. It will be
admitted that they do not directly
touch the basic requirements of the
common man. Either the duty on
cycle, or it is on electric motors or on
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diesel oil. Of course, they certainly
indirectly raise certain prices, as for
instance in the case of electric motors,
as & result of which their prices would
rise. In my opinion, such taxes should
be welcome. Leaving apart the duty
on parts of cycles, 1 think that the
taxes on motor spirit or diesel oil or
on trucks or motor cars will only
wuch the upper classes or the richer
classes; of course, there might be a
slight increase in the fare on motor
transport, and that might also indirect-
ly or even directly benefit the rail-
ways, but it certainly helps in raising
the resources.

15'43 hrs.
[Snr1 MurcHanp Duge in the Chair]

1. therefore, think that the Finance
Minister was right in choosing such
items as would bring him a certain
amount of revenue without actually
putting too much of hardshlp on the
common man,

50 far as the tax on cycle parts is
concerned, the Finance Minister has
proposed two tlaxes, one on the free
wheel and the other on the rim. It is
his contention that a cycle takes about
twenty years to wear out. And if
Re. 10 are levied per cycle, then it
comes to about Rs. B per year. I
somehow do not agree with him about
the life of the cycle.

Shri V. P. Nayar: That comes 1o
only eight annas per year.

Shri Braj Raj Singh: In this manner
it will be eight annas only per year.
But his contention seems to be that a
¢ycle wears out in ten years only.

Shri Radha Raman: Anyway, even if
it is ten years, il does not matter;
actually. it is only five vears.

The Minister of Mines and 0il (Shri
K. D. Malaviya): Why not four years?
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Shri Radha Raman: Actually, | have

not seen a cycle which can last even
for ten years.

Shri 5. M. Banerjee: | know aboul
cycles, because cycle was my symbol
in the last elections.

Shri Radba Raman: Even if a cycle
is to be taxed to the extent of Rs. 10,
or in other words, even if the price is
to be raised by Rs. 10 per cycle, let
me suggest that it is not merely the
cost of the cycle which counts, but it
is the maintenance that counts very
much. In this country which is 8o
vast, where other means of transport
are not available, the cycle is the only
means by which the common man can
go about, particularly, in the rural
areas. [, therefore, feel that the
Finance Minister might reconsider
this question. There is a great demand
all round, and in fact. it has been
voiced by all sections of the House,
that this must be done, because the
taxes on the free wheel and the rim
are going to hard-hit the common
man, particularly, those who are living
in the rural areas, and who have no
other cheap and easy means of trans-
port except the cycle. My hon. friend
Shri Naval Prabhakar has already
suggested that in case the Finance
Minister is not willing to give relief
in both the taxes, let him consider
at least this much that in this year's
budget, he may give relief either in
respect of the tax on the free wheel
or in respect of the tax on the rim, so
that only one of them would be taxed,
and the total cost of the cycle will not
be increased, as is envisaged now, by
Rs. 10

The total amount of revenue expect-
ed from these taxes is about Rs. 23
crores. The deflcit that remains un-
covered has still to be adjusted either
by windfalls or by seme imaginary
gains. I am of the opinion that if only
our tax-collecting machinery in the
country had been able to cope with
the taxation structure and check the
evasion and avoidance of taxation
which prevail in the country, then the
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Finance Minister need not have come
to this House for this peity sum of
Rs. 23 crores. It is my humble con-
tention that the realisation of revenue
which is envisaged in the Budget can
be greatly increased, provided therg is
honesty on both sides. It is wrong to
say that it is only the businessman or
only the average man in the country
who is evading or avoiding taxes. I
have personal knowledge and I can
say it with confidence that it is not
merely the average citizen or the busi-
nessman who seeks to evade the taxes,
but it is also the bureaucracy or the
officers who are also responsible to a
very great extent for this evasion and
avoidance. I, therefore, submit that
more measures must be adopted in
order to get the benefit of the full
taxes for Government. LY

In this connection, 1 would just cite
one instance. Every year, the Finance
Minister comes before the House with
his Budget on the last day of February,
but just fifteen days or twenty days
before that, almost all the business-
men corner their stocks, and they cor-
ner in such lump sum quantity that
the amount of tax recoverable on that
will be huge, and nobody knows ex-
actly what the total amount will be.
Actually, Government can claim tax
that is proposed to be levied, on that
cornered stock also. But what hap-
pens is that the businessman takes
away the cornered stock, and it s
hidden somewhere and sold at a much
higher price right from the date the
Budget is announced, and he makes a
huge profit on the cornered stock. Gov.
ernment have no machinery to find out
what stock is hidden, and to levy a
tax on that cornered stock. If Gov-
ernment could devise some machinery
by which this cornered stock could be
got and could be taxed, then, I am
sure that the amount that is proposed
to be realised by fresh levies could be
realised by the taxation on the cor-
nered stock. 1 would leave this point
at that.
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Coming to foolwear, they were tax-
ed at 10 per cent. ad valorem pre-
viously, but now, the Finance Minister
has envisaged that it should be 15 per
cent ad valorem, on scles and heels
which are made of materialy other
than leather or wood. There are cer-
tain small factories here as well as in
other places, where the footwear
manufactured are of rubber, and they
are mostly chappals. These chappals
will be charged this duty ad valorem
even when they are manufactured in
a small cottage or in a small factory
where only five or ten people are
working. Already, they are being
charged at 10 per cent ad valorem.
Now, will they be charged another 5
per cent ad valorem? That point is not
clear either from the Budget speech
or from the other details availble. I
think there is a just reason for these
cottage industry people coming to the
Finance Minister and asking him what
he thinks about it, for a chappal is
only more sole with just a small strap
over it. If you make it 5 per cent
more costly, there is bound to be some
hardship on these small cottage indus-
try owners who are manufacturing this
chappal.

I have one more point to deal with.
There has been a lot of talk going on
about corruption in the country.
I have my own opinion about this
matter, By talking day in and day
out that there is corruption in the
country, we have created a psycho-
logy in the country that there is too
much of corruption. In the first place,
I do not deny that there is corruption
in the country. How can it be remov-
ed? Not by constituting a Tribunal
nor by vigilance committee. It can be
removed by creating a psychology on
the other side that people are honest,
that people want to actually live as
nationalists. patriots and they want to
build up a new nation and new coun-
try. This corruption will certainly
continue in an expanding economy,
because unless production is sufficient
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and compares favourably with con-
sumption, it cannot actually be elimi-
nated totally.

So 1 humbly submit that so far as
the talk of corruption is concerned, we
should talk less. But so far as action
is concerned, 1 think we should do
more. It should start with every in-
dividual. Let everybody start with a
clean slate by himselfl. If he starts
doing that and there is a psychology
ereated or an atmosphere created, I
think there will be less corruption in
the country than imagined or talked
about. As I said, so far as corruption
is concerned, nobody denies that it
exists, and we have to face it, rather
fight it to the end so that there is less
corruptlon or no corruption in the
country. Without that, we cannot ad-
vance as rapidly as we would like to
advance. But in order to meet this
situation, in order to fight corruption,
we have to try hard. We have to show
it by example and by our own honesty
and integrity Tather than by simply
talking about it in a loose way.

In the end 1 congratulate the hon.
Finance Minister on his budget propo-
sals.

Shri Braj Raj Singh: For this cor-
ruption?

Shri Radha Raman: 1 have only this
request to make, that in respect of the
une or two items I have mentioned, he
will kindly give consideration to the
suggestions I have made.

Shri Harish Chandra Mathur (Pali):
Mr. Chairman, even though 1 have
rome very strong criticlsm to offer, I
wish to mention—and I mention it
with pardonable pride—that so far as
the foreign, as well as, the economic
affairs policies of this country are con-
cerned, they are sound to the core.
They are essentially sound, though, of
course, 1 have my difficulties some-
times about their interpretation, and
most of the time about their imple-
mentation.
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I have referred to the foreign pohcy,
particularly because it also has a verv
direct effect on our economic affairs.
This is a fact more particularly re-
garding the aspect of foreign assis-
tance. If you would just look through
the Report of the Ministry of Finance
you will find how almost al] the coun-
tries all over the world—the USA (The
International Bank for Reconstruction
and Development), UK., Canada,
France, USSR, Czechoslovakia—have
understood our policy and have fallen
in line with us in the development of
this country. This definitely Is a re-
flection of the successful foreign poncy
which we have been pursuing.

Again, about economic policy, it is
absolutely obvious that this country
hes decided to embark upon as ambi-
tious a Plan within its reachable re-
sources as possible to develop agricul-
ture and parallel to it, heavy industry,
the mechaine-making industry, and
the small-scale industry, nol ignoring
al the same time the cottage industry
and handicrafts. How this policy is
being implemented has got to be taken
into account.

The first thing which hits everyone
and which has been talked about,
which is uppermost in my mind, Is
the soaring prices. It is really unfor-
tunate that we have not been able to
arrest the rising prices. Only last
month even the Governor of the Re-
serve Bank while speaking on this
subject of economic affairs expressed
grave concern about the rising prices
in the country. I think that is the
most vital problem which faces this
country. We have certainly failed to
bring about effective measures to con-
trol the soaring prides. I am not one
who would work only for the stabili-
sation of prices. I definitely feel that
some positive steps must be taken to
cut down prices by 25 per cent, in any
case. I definitely feel that a compe-
tent Government should be able to do
that.

Shri Braj Raj Singh: That means the
present Government are not corh-
petent.
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Shri Harish Chandra Mathar: That
definitely is my feeling. Some of the
rise in prices is due to the artificial
scarcities which have been created.

The other day we were talking
about sugar prices. [ say it is not
so much the shortage of sugar as the
maldistribution of it that is res-
ponsible for the high prices. You are
just passing on sugar to hands where
it is not wanted. Then it passes on
to the black market.

Again il is incompetence, when we
talk about the scarcity of steel, while
under our wvery nose in Delhi, near
about Jumma Masjid you can find any
amount of steel selling in the black
market. It is because we—the
Administration—have bee‘ very loose,
have been incompetent—and I say,
sometimes impotent—in handling these
problems that we have to face today
this unhappy state of affairs,

Then  the Pay Commission was
there. 1 think the¢ government ser-
vants would have been happier if this
Commission’s Report had not been
implemented, if the beneflts arising
out of the Pay Commission’s recom-
mendations had not becn passed on
to the services, if only we could have
been able to cut down prices by 25
per cent. They would certainly have
been happier then. But we have
failed to do anything in this respect,
simply because of our incompetence
again.

Take agriculture. They say agri-
cultural production has not gone up.
Why? Because most of the efforts are
made in the offices here. They*do
not trickle down right into the field.
Thercfore, agricultural preduction has
‘not marked that increase which it
ought to have. My main charge
mgainst the Administration is about
‘absolute incompetence and inefficiency,
Bven in the Cabinet, there is not that
dynamism which is necessary. 1 do
Yeel that something must be done
about it.

As regards the indirect taxation,
there is absolutely no need for it, only
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il we could have, as a matter of fact.
brought about the economy which is
well within our reach. 1 have been
stressing on the floor of this Housc all
the time that civil expenditure could
be cut down by at least 25 per cent
1 mentioned it the other day. I feel
absolutely reinforced in this conclu-
sion when I go through the working
of the SRU, to which I made a refer-
ence when we were discussing the
Report of the Organisation and
Methods Division. we could definitely
cut down our expenditure by 25 per
cent. That would give at least Rs 100
crores of savings. Why do you want
these taxes?

16 hrs.

My hon. friend Shri Morarka quoted
the Coal Commissioner's office. They
have saved about 33 per cent from
that office. 1 go a step further and
say that this Coal Commissioncr's
office should certainly be wound up.
it could be abolished. There is no
need for it. I discussed it with certain
people who know about the working
of the Coal Commissioner's office. The
S.R.U. Division could not have gane
further. There is enough coal in the
country; we are producing coal. What
is the Coal Commissioner's office
doing? 1L is just allotting wagons.
Out of 3,500 wagons which they allot
in a particular section, 2,900 wagons
go only to Government account ' It
can easily be done by a small wing
in the Railway. This is simple dupli-
cation. The Railways give certain
information to the Coal Commissioner
and he does the work. The Coal
Commissioner's coftfice becomes -&
breeding centre for corruption. There
is evidently much scope for economy.

1t has been mentioned that we have
not paid enough attention to agricul-
ture. My hon. friend Shri Masam
went all out to suggest that if thiz
country is to be saved all our aften-
tion must be paid to agriculture /1
ot



4785 General

think, in the First Plan, in the Second
Plan ang thereafter the Government
is quite aware of the necessity to step
up agricultural produwction. When
Shri Masani was quoting figures he
was only quoting exclusively what is
being proposed for agriculture. He
would not talk about irrigation. After
all, the irrigation facilitics are meant
only to step up agricultural produc-
tion. So, also community develop-
menl. That is also intended for step-
ping up agricultural production. He
said that we cannot do two things
and that we should go ahead nnly
with agricultural production. It
means, in a sense,—and he is a very
clever orator—that he just wanted to
earry conviction in this House by say-
ing that he is a great supporter of
the agriculturist. But, what is at the
bottom of all this? ‘Please leave the
industry to the private sector'.

Shri Braj Raj Singh: Yes; yes.

Shri Harish Chandra Mathur: That
is the crucial thing which is at the
bottom of it. He wants that the
entire industrial sector should be left
to the private sector. He said: ‘Veu
are just only playing with Govoin-
ment funds’. [ say the soundest policy
which has bren followed by this Gov-
ernment is that we have these three
steel plants. They are the founda-
tions of the sound economy on which
this country should be built. 1, there-
fore, feel that we are going absolutely
in the right direction and there should
be no keeping back from it.

Certain hon. friends also mentioned
aboui certain public enterprises. I
have not the least doubt that a good
number of public enterprises have
given an impressive and good account
of themselves. Let us see whal the
Hindustan Antibiotics have done. The
price of penicillin has gone down
tremendously.

Then we have the Hindustan
Machine Tools. There we are manu-
facturing first-class machines which
are sold in this country at much lower
prices than those which could be
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imported. Here we have got a pri-
vate car manufacturing industry. We
have given it tariff protection all thesc
years. But what has happened? The
cars are sclling at abnormally high
prices. But, on the other hand, herc.
vou have got a public sector industry
which is hardly 3 or 5 years old and
we have been able to sell these machi-
nes at competitive prices. We have
been able to do well after the Nahan
Factory was taken over by Govern-
ment. We know about the NEPA
mills which was in the hands of the
private sector. It has been salvaged
and saved when it was transferred
to the public sector,

As a matter of fact, this is just a
scandalous propaganda which is being
carried on against the public sector.
We must realise thet the public sector
is just growing. It has its teething.
troubles. In spite of all these troubles
and difficulties the public sector has
given an impressively good account
of itself. And, the policy which has
heen followed hy this Government is
absolutely sound. Of course, I must
say that so far as agriculture is con-
cerned. we have definitely Ignored’
animal husbandry which is a very
important part.

My hon. friend, Pandit Thakur D.
Dhargava has been, year in and year
out, nn every occasion, stressed the-
importance of anfmal husbandry. Only
last month, when the Prime Minister
of U.8.5.R. visited Suratgarh, a highly
mechanised farm, his main observa-
tion was that he could not speak of
that farm without animal husbandry
and that animal husbandry must be
taken good care of. [ hope, Sir, those
remarks have also been conveyed lo
our Prime Minister and to all other
people. If Pandit Thakur Day
Bhargava's cry in the wilderness n
this House might not have been heard.
I hope they would pay some atlen-
tion—and [ am sure that will be
paid—to the observations made by
the Russian Prime Minister.

An Hon, Member: They cannot
listen unless the Russian Prime Minis—
ter speaks.
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Shri Harish Chandra Mathur: Tt is
really unfortunate; but it is so.

Now, regarding taxation proposals.
It has been my vain attempt to re-
concile most of them but I have not
been able to reconcile most of the
present taxation proposals. Who has
received these taxation proposals with
a happy hearl? It is only big busi-
ness and it is only the Stock Exchange.

Shri Raghunath Singh: The Rail-
ways also.

Shri Harish Chandra Mathar: What
lxas  happened? If you just take
account of what has been the reaction
on this Budget of the 28th February,
you will see this. I have got recorded
before me the reactions of€the Stock
Exchange. This is about the Bombay
Stock Exchange.

“In Bombay equities flared up
in the post-Budget session of
February 29, 1960 in the absence
of any fresh imposts and closed
with a buoyant note.”

“On March 1, 1960, equities
further advanced {o record new
peak levels after opening higher.”

In Calcutta and Madras the same
thing is repeated, because it was clear
that the tax effort could have been in
& very d:ifferent direction, and they
were all prepared and a climate had
been created. I do not know whether
it is really the triumph of the Swa-
tantra lobbying which has consciously
or unconsciously led us into this state
-of affairs.

Shri Braj Raj Singh:
‘Swatantra axis.

Shri, Harish Chandra Mathur: I
stout'y oppose that. (Interruption).
We can look for ourselves very well
.and we speak more frankly than the
.others. I definitely feel that its impact
is there and it is only big business
that has received it well.

Congress-

Let us ecxamine the taxation pro-
posals and see if a different effort
.vould not have been made. 1 do not
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know why rayon had been left out.
Everybody expected some tax on it
It is certainly not a commodity which
is used by the poorer classes of
people.

I would say that if the hon. Finance
Minister wanted even Rs, 50 crores—
not these Rs. 23 crores—he could have
easily got this Rs. 20 crores if he had
taken over the distribution of paper
und sugar. By cutting out the middle-
man who is creating all the nuisance
and trouble and who is bringing this
administration into contempt—even i
he had mopped up the middlemen's
profit on these two commodities
only—he would have been ab_le to get
Rs. 25 crores at least. That is my
submission.

Mr. Chairman: The hon. Member
should now conclude.

Shri Harish Chandra Mathur: May
1 know if I can have 5 minutes more?

Mr. Chalrman: He may have two
wninutes.

Shri Harish Chandra Mathur: I can
suggest any number, if T am satisfied.
This country has never hesitated to
contribute for the development of the
country, for furthering the cause of
the Plan. But, let us realise that.

Here 1 have a leaflet about the
Ambar Charkhe from which I am
quoting. Whom are you taxing now?
They say that twenty crores of people
live on less than eight annas a day.
It is these twenty crores of people
who live on less than eight annas a
day that you are taxing. Why cannot
we tax in a different manner?

Shrl Morarji Desal: Which of these
taxes will be paid by them?

Shri Harish Chandra Mathur: The
burden of all these taxes will fall o#
them. The tax on diesel will fail e
them, the tax on transport will fafl
on them, the tax on agriculture will
fall on them and the tax on cycles
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will fall on them....(Interruptions.)

Shri Mogarji Denl May I ask, Sir,
if a man living on eight annas wage,
travels in transport buses?. ... (Inter-
Tuptions.)

An Hon. Member: He has to.
Shri Morarji Desai: How can he?

Shri Harish Chandra Mathay: Is
it the conterition of the hon. Minister
that these twenty crores of people are
static?

Shri Morarji Desai: There is no
twenty crores, in the first instance.

Shri Harish Chandra Mathur: I do
not know. These arc made available
to Parliament Members through the
Parliamentary information office and
through your own Notice Office. T do
not know if I can use these figures. ...
(Interruptions). Whatever it may, ig
it not a fact that the present pro-
posals are only hitting those people
who are of Rs. 300-and-below-income-
group. In the First Plan, a definite
policy statement was made that there
would be a common production pro-
gramme which includes cycles also.
They mention the various steps which
must be taken to step up the cycle
industry, and especially the smaller
men in that industry. If necessary,
they say, a cess should be leyied on
large-scale units. It is not on the
large-scale units that the cess
is  levied, it is on all the
units, on units assembling
even 5000 cycles. Even such units
have got to pay all this. If you are not
to give any aupport to smaller units,
I do not knpw what for those policy
atatements contained in Plang I and II
are meant.

I now come to the Heserye PBank
which is the most important institu-
hnnnndwmchhuanntdq;lwp
in influencing our fiscal and rnonetanr
policies. Haw iy it constituted?
looking at the ?lqerve Bank of lpdgn
Act of 1934, The Central Gwnmg:mt
nominates five persons on the Centrnl
‘Boars. They have nominated:
Kasturbhai I-nlbhll. Sho B. M, M-
Shri fhd Ram, Shri C. R m
408 (Al) LOD.-T.
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Shri J. R. D. , Prof. D. R. Gadgil,
Shri K. C. Mahindra, Shri D. N. Mitra,
Col. B. H. Zaidi—I would not like to
say anything against him and a lot has
been said In this House. There i
every capitalist. What are they sup-
posed to do? They are supposed to re-
present the economic interésts of the
country. Are they identical with those
of the capitalist group only? Now, we
have also got the regional branches
where the regional interests are to be
represented. I will read out the names
for the eastern area: Shri B, M. Birla,
Dr. Bimala Churn Law, Shri D. N.
Mitra, Shri B. P. Singh Roy and Mr.
J. D. K. Brown. All these people are
residents of Calcutta. Do I understand
that the whole of the eastern region is
represented by these few people in
Calcutta? Is thig top-most institution
to be constituted like that? Tt defi-
nitely influences in a very great
measure our fiscal and monetary
policies. I wish that it is reconstitut-
ed.

Mr. Chairman: The hon. Member's
time is up.

Shri Harish Chandra Mathur: I am
afraid 1 have quite a few points to
make but I thank you for the time you
have given me and resume my seat.

Shri V. P. Nayar: Mr. Chairman
Sir, Yesterday, while the Finance Min-
ister was replying to the debate in
the Rajya Sabha, he referred to us,
communists, as many-faced people.
Probably he had the picture of Lord
Brahma, the four-faced God and crea-
tor. He referred to us as the persons
responsible for creating high prices in
this country. I was not surprised to
read his remarks in the Preas because
I am of the view, I have been and
still am of the view that of all the
Finance Minlsters we have had since
Independence, there is nobody inferior
to the present Finance Minister in his
understanding of either economic or
financlal matters. I feel, Sir, strongly,
that the éarlier he is substituted the
better it will be for our country's
Bnances.

_Sir. the RBudget papers Which he hes
circulated S0 W revesl, o any
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reader with some sense, an amazing
degree of suppression of truth, a com-
placency which is not warranted and
also a self-praise which I think only
Shri Morarji Desai is capable of. To
the Finance Minister everything seems
to be gound. There is increase in pro-
duction both industrial and agricul-
tural, the stock markets are buoyant
and foreign loans are likely to come
more and more to our rescue. But,
having heard the Finance Minister and
read al]l the literature, on the budget,
we cannot sit idle. We must also try
%0 realise what are the actual facts
which face us, and in this we have
the help of many publications which
the Government have given tu us.
LY

We had set to ourselves in the
Second Five Year Plan only a very
modest target of raising the national
income by 25 per cent. Where do we
stand now? What is the actual attain-
ment of this target in the first four
years? In the first four years of the
Plan with only one more year now to
go, what have we achieved? If I may
be permitted, Sir, to give some figures,
in the first four years our national in-
come has increased only by 10 per
cent. I am not quoting these figures
from the original sources themselves
because I may not have the time to
quote them. So, the per capita in-
come has risen during this time only
from Rs. 273 to Rs. 200; that is, less
than 6 per cent, and even in the re-
port it is said that these figures are
not indicative of the actual situation
because there has been a rise in popu-
lation which was not considered at
that time. Therefore, when we have
spent Rs. 4,500 crores or Rs. 4,800
crores and when we have set to our-
selves only a very modest target of
25 per cent increase, the Finance
Minister comes and says that every-
thing is in a happy situation and we
.need not worry about anything.

Compare this with the progress re-
corded in some of the other coun-
tries which may not have such a
‘planned economy as ours. Ceylon in
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the same period had 4 per cent,
Australia 4.7 per cent, Austria 6 per
cent, Canada 8.1 per cent, West
Germany 4.1 per cent, Iarael 18.9 per
cent, Japan 1.1 per cent and, if they
like, China 10 per cent in 1959-60 as
against the previous year, against our
own 23 per cent. Sir, 1 am asking
the Finance Minister whether he is
satisfled with the rate of progress of
2.3 per cent last year. If he is satis-
fied, T have no criticiam to affer.

What is the possible advantages to
the people on ant of such i
in production as in an expanding eco-
nomy about which much is talked of?
I heard my hon. friend, Shri Morarka
also agreeing with what the Finance
Minister said yesterday in the other
House. I would very much wish my
young friend, who is not here, to go
back to the university and study eco-
nomics once again before propounding
theories on price rise. The Gov-
ernment claims that we are marching
fast towards a socialist pattern. What
are the figures which the Finance
Minister himself has given us through
his publications? The wholesale
price index of all commodities has
risen from 91.3 in 1955 to 116 in 1958
that is over 17 per cent. The con-
sumer price index jumps from 98
in 1955 to over 120 in 1859, that is,
over 20 per cent. Industrial profits
also go up. I am sorry I cannot give
the figures because the figures given
in the publications are actudlly for
the period prior to 1957 and we do
not have the latest figures for the rise
in  industrisl profits. But in the
matter of real wages, Sir, I find from
the figures supplied by the Director
of the Bureau under the Ministry of
Labour and Employment that in 1055
it stood at 113, in 1956 it came down
to 107, in 1957 it went still further
down to 185 and, I am told that in
1959 it will be only 100 calculated in
terms of 1939-40.

Therefore, with all the inerease i
production, with all the increase in
profits, with all the buoyaney in stock

e ;

i
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market, with everything in a sound
condition, what we find is that the
vast numbers of our workers get real
wages equivalent to what they were
getting in 1938-40. Yet, the Finance
Minister would have us belleve that
everything is all right here.

Then take the case of the pohcies

limited time to give him al] the poins
from that report

The figures of Government further
show little difference between tax
revenue and non-tax revenue despite
a fast expanding public gector. They
are in the same proportion. Ewven
now the proportion between the tax
» and non-tax Trevenus con-

pursued by the Gov

all these periods. [ heard many criti-
cisms about the taxation. At the com-
mencement of the Plan, the direct
taxes amounted to Rs. 127 crores,
while at that time, the indirect taxes
were only Rs. 231 crores. Ever since
that year, the direct taxes have al-
most remained stationary. For exam-
ple, last year, in 1857-58, the direct
taxes had risen only up to Rs. 153-36
crores while indirect taxes had jump-
ed up to Rs, 46218 crores, the in-
erease is almost 100 per cent. Even
then the Finance Minister said yester-
day in the other House that direct
taxes have reached the saturation
point and that it is no longer possible
to have any more by way of direct
taxation with an expanding economy.

Shri Morarji Desal: May I say that
it :s again a misrepresentation? I
never sald that it has reached satura-
tion point. I said “they are high".

Shri V. P. Nayar: He has said that
we cannot raise more money by that.
I have read his speech and I thought
I understood his English also. He says
that indirect taxes are a ‘must’ in an
expanding economy. But should we
be taxed like this? It has been 100
per cent more in the course of the
last five years.

It is also significant that by about
the same time, the industrial profits
have risen by 30 per cent according to
the figures supplied by Government.
50 per cent of the taxes levied, as
was reported by the Tyagi Commis-
gion, are in arrears. The hon. Fin-
+ance Minister has only to go through
,that report to find out how we can
‘raise more money by direct takation.
It is not possible for me within my

tinues to be as it was in the year
1950-51, though during the last eight
to nine years we have had several
projects in the public sector. I am
mot giving the break-up, because 1
am running against time. Now—
would the hon. Minister be Xkind
enough to hear me?

An Hon. Member: He is hearing

you.

Shri V. P, Nayar: He is not hear-
ing me. 1 want him to be a little more
serious. The second Plan was against
a total outlay of Rs. 4,800 crores and
the additional taxes already collected
against a reduced outlay comes 1o
about Rs. 975 crores, when the direct
taxes have been more or less station-

ary.

There is another point also which
has been worrying us all these years.
That is about the position of foreign
eapital in this country. I will have to
reler to certain agreements later on,
by which we have taken loans also.
and with that, I would finish. An
analysis of foreign capital in our
eountry reveals that from 1853 to
1857, India has received foreign
capital to the tune of Rs. 144 crores
against an outflow of Rs. 114 crores
as profits. The net inflow. therefore,
wag only Rs. 30 crores, that is, Rs. 84
crores less than the profits taken out
in the same period by the forcign
capital employed in this country. It
means that during the second Plan
years also, foreign capital has been
fattening itself- by sucking the very
.marrow of out bomes in gur economy.
The Fi Minister has done nothing
clo. check:  it. - The octopus grip  of
foreign firms still stifles our economy.
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For example, the latest bulletip
pulibshed by the Reserve Bank gives
ua some idea of the position in the field
of exports. In 1856, in the matter of
all-India exports, the foreign cont-
rolled firma accounted for 30.3 per
cent. In 1857, it was 28'5 per cent and
in 1868 it was 290 per cent. In im-
ports also, though we have neces-
sarily to impose a very severe cut on
our irmports, even then, in 1956, the
foreign firms accounted for 267 per
cent while in 19568 the control of
foreign firms over imports amounted
to 328 per cent. These are not my
figures. Therefore, the foreign com-
panies are allowed to continue the
sume loot. For instance, Burmah-Shell
had a profit in 1p51 of Rs g36'5 crores,
i.e. 55 per cent. of the capital invest-
ed in our country. In 1957, the profit
was Rs. 31'62 crores. Stanvac—in 1851,
it was 21'6 per cent. of the capital
invested and in 1857, it was 21-41 per
cent. Caltex—in 1051 it was 446 per
cent, and in 1957, 481 per cenl. What
has the Finance Minister done about
it?

This takes me to the question of
certain loans about which a whole
para is devoted in the hon. Minister's
speech. Time and again, right from
the Prime Minister to the Parliamen-
tary Secretary, we hear assurances
that no loan with any strings will be
accepted by this Government. 1 want
to examine this position from the
agrecments which I have before me.
All the agreements which we have
entered into since 1982 are here be-
fore me, but I will conflne myself
to giving a few quotations from some
of them. We have got agreements
with the United States and several
other countries. ‘These agreements
fall into two patterns. One pattern is
fypified by the agreement for loan
with the United States agencies, whe-
ther DLF, Import and Export Bink,
International Bank or any other

agency, and the other i3 4~ credit
agreement ‘which has })een ven by
countrles like the Soviet Union. I

shall not go into details about the
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latter; I will only read a few observa-
tions from what an American author
has sald about them.

In the various agreements with the
United States agencies, we have been
told that the Government will never
accept any agreement with any
strings. Here is an agreemént between
the President of the Republic of
India and the Development Loan
Fund, for a public sector project. In
section 2.03(a), there is a condition
saying:

“Goods will be financed under
this Loan Agreement, in accor-
dance with section 2.02, only
where the goods are purchased
from sources (other than India or
any of its territories) specified in
Code 99 of the ICA Geographic
Code Book as in effect at the
time the goods are firmly orderd
or otherwise contracted for. The
term ‘source’ as used in the pre-
ceding sentence shall mean the
country or area from which the
goods are shipped to India..."”

I made all efforts to find out what
this Code 99 of the Geographic Code
Book is. Unfortunately it appears not
even the Finance Ministry has got a
copy of this Geographic Code Book.
That was the information given to our
library. Further down, there is
snother condition:

“Reimbursement under this
Loan Agreement will not be made
for expenditure to flnance goods
or the transportation thereof
which are shipped to India hy
any transportation medium

owned, operated or under the
control of a country not
specified in Code 99 of the

International Cooperation Admin-
istration Geographic Code Book
as in effect at the fime of ship-
ment.”

information is this Code 89 of
the Geognph;e Codé Book defines an
im which consists of the United
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States and the neighbouring countries.
In any event, we are not allowed
under this agreement to invite global
tenders to place our orders. During
that time when the agreement was
being negotiated, there was a very
strong criticism even in India's capi-
talist Press. They said prices in the
United States for our requirements
showed an increase of 20 to 60 per
ecent over the prices quoted by other
countries. Yet, by certain limitations
prescribed in this agreement, it was
not possible for India to take advant-
age of the loan and go to any other
country on the basis of a global
tender.

The is a condition in another agree-
ment which is even more funny.

This loan agreement for 20 milllon
dollars for Orissa Iron Ore Project
says:

“India agrees that local cur-
rency received by the United
States, under Paragraphs 4, 5 and
6 above, may be used by the
United States for any expendi-
tures of or payments by the United
States in India or its territories.”

Are we going to have loans like
this and give the right to the United
States to employ those funds in this
country even to the detriment of our
own Government? Where is it pre-
vented? It is open for those funds
which they get as Indian rupees in
India to be utilised for subversive
activities, as they have been doing
in other countries, as we know.

There is another agreement between
the Export and Imporf Bank and our
worthy President. There is a promis-
sory note by the Indian President
which requires special study. Here is
a condition in Article VIII of the
Export and Import Bank loan whith
says:

“So long as the notes to Exim-
bank remain outstanding, India
will furnish to Eximbank such re-
ports and information relating to
the program referred to in Artl-
cle I hereof as Eximbank may
reasonably request”
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ISB. in case we want & loén Wwe thust
give the Export-Import Bank, witteh
is a private agency, regular reports aa
mnd when they ask. We have accept-
ed such humiliating conditions fer
these loans.

Then there is another agreement
which provides an even more interest-
ing condition, to which Government
have succumbed. This is a Jloan
agreement for the private sector, and
our President has guaranteed that the
private sector will pay. The agree-
ment says:

“The books and records shall be
maintained until the expiration of
three years after the final dis-
bursement hag been made by the
DLF under this Loan Agreement.
India shall assure that the DLF
shall have the right at all reason-
able times to examine such books
and records and all other attach-
ments"”,

Mark the words “such books and re-
cords and all other attachments”
“correspond , I anda

and other records involving tran-
sactions relating to this Agree-
ment. India shall, until Decem-
ber 31, 1862, or such other date
as shall be agreed to by the DLF,
furnish to the DLF every three
months a report, in such form as
the DLF may request, describ-
ing the utilization of goods fin-
anted under this Loan Agreement,
and shall furnish to the DLY such
additional information as it shall
reasonably request relating to the
utilization of such goods.”

This would mean thet even if the
is a Cabinet note in a file, if later
is
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. Shri V. P. Nayar: If you want to
interrupt me, you can interrupt in
such a way that I can hear. I know
that points like this would be irksome
to yow

Shri Morarji Desai: Nothing is irk-
some to me.

Shri V. P. Nayar: I know that well.
Even otherwise you are irksome.

Shri Morarji Desai: You are show-
ing your temper whereas I am not.

Mr. Chairman: Let there be no
cross talk like this.

Shri V. P. Nayar: In the case of
certain other loans the conditions are
even worse. We have no freedom to
invite global tenders and take advan-
tage of the lowest prices. ost of the
U.S. agrecements have a condition that
58 per cent of the goods at least should
be carried in ships registered in U.S.A.
The entire marine insurance should
be with companies which operate
within the limits of United States.
And in almost every agreement there
is also this condition that the project,
if it is not completely approved by the
lender, then no money would be
forthcoming. Under such conditions
which, as I said, are humiliating to
our nation, which no self-respecting
nation would acept, even if it is given
as a grant, let alone the question of
lean, our hon. Minister has gone

Shri Raghunath Singh: Transport
by sca is governed by the interna-
tional convention of 50-50 ratio.

Shri V. P. Nayar: I will come to
that 50:50 later on. I have here the
loan agrcements of Czechoslovakia,
West Germany, Yugoslovia and the
Soviet Union. Would the hon. Mem-
ber take time to read them and point
out one instance where any of these

countries have submitted themselves '

to conditions whereby it is incumbent
on them to permit the lender country
to use their own ships to the extent of
50 per cent? It is done only in U.S.A.

Shri Raghunath Singh: In those
countries the tonnage ig very little.
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Soviet Russia has got the 18th place
in the world.

8Shri V. P. Nayar: Then there are
loans under PL 480. We have taken
some money under that law. Though
probably many people might not
know, you know, Sir, that in the pre-
sent stage of agriculture in the United
States of America the farm surplus
amount to 4,500 crore dollars per
year. The storage would cost them
500 crore dollars. It is not an easy
thing. 1100 crore dollars worth of
wheat are in stock. The farm products
themselves account for 4,500 crore
dollars. Where will they dump them?
They hit on the idea of dumping them
in India at a fantastic price, taking a
double fare for shipping and provid-
ing terrible restrictive conditions.
Then they say: we are beneficent, we
are here to help India get over the
food crisis, and then pass on this
wheat.

Shri B. R. Bhagat: I want to know
what that fantastic price is.

Shri Nagi Reddy (Anantapur): If
you calculate the shipping expenses
you will yourself find that our rates
in India are cheaper than those quoted
by them.

Shri Raghunath Singh: May I ask
him . oo ose

Shri V. P. Nayar: I can reply to all
the points provided you ask them one
by one.

Shri Harish Chandra Mathur: Can
you name another country from where
we can get it at a cheaper rate?

Shri V. P. Nayar: I will indicate
when......

you are here.

Shri V. P. Nayar: Then there would
have been no difficulty at all.

Shri B, R. Bhagat: The difficulty
is that nobody invites him here.

Shri V. P. Nayar: The senior col-
league of Shri Bhagat is quite capable
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to look after hi 1f. His r d
enthuslasm should not dum.lrb me
whan I am on my legs

' Then I want the House to realise
that while presenting the budget
papers the hon. Finance Minister has
deliberately chosen to keep the facts
‘“from this House and has also suggest-
=d certain things which we do not
have in this country. We must take
all these into consideration, The hon.
Finance Minister will be well-advised
if he volunteers to quit office.

Mr. Chairman: Shri M. P, Misra.

Shri Raghunath Singh: Sir, my
-ship is standing since a very long
#ime. It is standing for the last two
davs. So my ship should also embark.

Mr. Chalrman: I am very sorry. I
have called Shri M. P. Mishra.

st o wo g (9 w1m) :
aarfy w9, ¥ 9 & FOC A
sepfiee aedt § o WO gu € 99
®YF T AT § W A A g g
TF AW A AT T A EogEr § W
wHY WHT W, AT AT e g
& FT WA ¥ AT W FEIG FQ
% fF gt faor ot & oo s #
T & awdar fqer § ) g A
Aot # faer woft A awen,
FY TISTAT FT GHAAT, TR KT THAT
w1 e faear & &% a2 Al A
TE o F AW F YA 41 WK F
wow g fe oo gt el ¥
AT TF AGH AT AT —
faft g€ o1, 15 o O W< 5w AaEr
w1 ag fgw ot adf 93 1 IR Fa
fr faa @4 ot a1 foaTm g0 g
wifed o 9 92w @ W A g
91 %1 fqaar &7 & T @ #r e
& ga qX A & A aF § 1 owit 3w
#r qtdf F gL TFN WG W W Ag
fare w1 AT T WA R AT Wi
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wg wra fF faer a1 ger T el
W T T IgA ag am & ay
& | wdar faer woft WL maTe & gy
forer o0t & ot ameer e # Y ey
wT § | o7 faaT i faw aoft v,
F A% 4, wifaw & ufFa & q s
T T | AT F a7 FEA g FF T 1w
g1 & A1 59 & GG g wd fgan ger
¥ s % @ fF fawr woft w1 g
fagr ama | S IR #Y qg I AE R
fe ot & 3 g o7 W AT @Y
vt 31 ¥ ag @ #F w7 & 1 Wi
# 3 37 ¥ fomer & ®Y9 v s &
At IT ¥ TG T AT AHAT §, AW ATAA
g & 1 S st wrf w37 ¥
fewmr & & &1 T #1 aur ST w1 IF
FiaaaA & fr e g1 S @ o

st T F wrew ¥ qgE 4 o
T gt A qEer & feam ¥
wRaTRE | A9 fafear faedt e
At & I A ¥ A v B fE
fror W ® @@ @

w1 4% awT I gAT § A OF T
af Fee 3w % Sufeqw wCw @,
N qed FefiT & 3, W # g,
aEAST ¥T § | TW H q9 FT FaraT gy
I TR § 9 S 9 ¥ w1 A R
it § § 3@ @ ¥ s o § e o
AR G I AT AT GEAT G I
ot 37 w1 froem g€ & 1 g A faw
gammfromgimifFwa
AT 2 F1 FAIA F ATAG §F FeATE
FT ATHAT &TAT TE 9T, AT &Y
Ff5arE # TEAT 97 A7 97 WisATE G
fraf e d ae €1 awe & 97 T
®T GqATE AT AEATE, I A1 4 HfA
graT wafaa o wrgan § fasgl &
g T FfeATk W T F A wwr
WE U Y R N @
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¥ from g€ ¢ fs fadsft wex agw
¥ & W SR g9 @Y & W g
M Rt waTAw
T g & 1 wfaee gafed oft
R § v fra oF @ A § 2w
¥t daraTe aguEt 3 ¥ 79 &, WRfre
&erarT o &, o # GEET A g
W 7 a<g A WA afr ) 1%
I 3 forld Wy #1 O a0 I
&t wrgET fad fr g fF T
STH[, I FT 77 AT I FT HAT X
wafs o & T @er § W 9w qW
T GFq g A w9 3w A wifaw g,
wﬁ%ﬁﬁﬁiﬁwmwmm
T wey gk & AT WY T W=y
g 3 § | Ffew 9w & foan
AT | & T4 W §, 99 K AqEAAT
AT HE § T¥ g6eaT ¢ W § guwar
g 5 97 & wow gt fa oo wEiew
& fodt 7 & 7@ #urd §F wowr
& AT =T W e o
=T e =TEaT g 1 99 #7 AT gEe
AFAT ATl F W WY 1 g
feomr & 1 g T o= At
9 W AT ¢ | A & wwan § R
I T R wfas sae 3 £ A
21 9g ara ot ag & fF ww Al
AT a7 WY &, I W T H AT
o7 @1 &, 99 ¥ F 9 e 7 g,
I WY HY TFT AT THAT § | Tg AT
s e A amawa &, T
w9 wgTE 1 A ¥ fad 5y e v
w git, g @w s77 I g |
o% | e, 5 W™ § A 9@ i
o @ g # wf § WS gateE
& 0 A § 9 & T Aw o g
A E me fwma @
mt%ﬁﬁrw%m@mhﬁ
W@ oA TR R R
ﬁmﬁmwﬁwwa-
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dfed ST 9 ATTE T4 WL AAAIG
T AE § A M R EfE
qET Y qoer ¥t Wy, faew e
T, ATEAEETw T "W = famr
g #fEw g 7 wit aw W A

Mmtmwﬁmmnﬁm
TN FEIG T G Fay A1 I
w71 5 W 3w & amad o o s
faar arar afad Wit T & gL WY
grgE w1 w3ET &Y T s oaw wee
oA W = #W, gl e W
Wi =T & | oy At & o o
# fx w3 @ § Aifx gn 0 fRft
*1 T 9T A |9 T 9T I sl
* g 9T F9ET ATEA & 1 I ¥
Ty #Y g7 aga T w7 § g e
# 39 T weark §F ard ¥ ey
qfr gt wfgd 1 sfea gy i
wrk ‘avk 1 s g e gF § oo
o =it 7t wrf & mr wwy ¥
FUTET A AL W

Myhfermigowes @
T ¥ O Wit & 3E g Wmew
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v ad s A A
T Al B WA | 7 sara A
AETE TR AR A AT g
T &1 Y qroT & A A A T
st T o g2 fegrat S A g
nfed | gat 3w F1 SEET § @
tWwsrmA @ REA TR
WY 7g T OFY A § forw X agm
wfew aut &1 Twere frar @ awa
2 o T w g T s .fEd o
Ffea oF JI9 9T gL §YHTT, FAT
e, TATT it Ffwsa o § Fgaw
fF ag wifeani g A @ 8
wfear 1 & 7 o w1 it A AT
WY 7rqT wTEE 7 g & f s wwe
wft o qg A A ¥ AW e R
ark ¥ gy #g § 79 1@ FT WAL AL
HHTA WA WY gATEr FHTT 9T TET |
ag I i H, vegfte 3 ¥ dfe
frre & &y ¥ wRiniET T agy
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¢, ot e &, @ e gaa
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roAt ST goeTe g & fF g g
v mE adt A A 9ifEd W T
w ardt &1 gATe faw woft ¥ i E
& a1 A qE T A ) & & Ay
ot am gn # ag ot & A oA

<t worera g - Tt wER ¥ Ay
sdr g €1

ot %o Fo firy - F WA AEAE
fir FTeETR ¥ HAET ETATT WY WAy
W § o T g ot 4
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T W WY IR g | § 7
IART W F TG § | IARY WHIAT
210 Fo WEMT & | WX A
oTo g ZET AT WO qHE ZfAd |
& AFATT TEE: Lo Fo AEMT ?

st Ho Wo S : FTTAT | § |YATAT
FETENE | AA A F 870

st aE (IrCEY)
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rqré 3w 9T WIT e A &
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= qE § WEI & g # oaw F
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AT THE A &, I A5 &7 AT &
Faag 1§, gt femm At 1 A7
77 fara fargar Q1 919 &t AT €, 396
ft 0 grea ¥ &7 FAAGEE | @ &
TagT A gad ¥ Gaf # w7 ww g
sfea §fF ag geara T8l F7 F%,
g HIHTC BT TENA AG FT FHA,
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g o a9 ¢ Fr 9 ¥ digw ¥ ard
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@7 AT § I FEATT TG K |
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g9 | I O AT A TS Y fr
F A A | T I wAATT §F IEw
90 7 FEAT F qwTw q@ 1 feg-
W oY a9 a @ wiwat g §, ok
gfar & o, ag ot av A Y
g 3% FrawT & 7@ @ afgd
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Y g & TG @ T T qW W A=
R 1A Em T F A T ER g

o W FFET STHaE 90 a¥
@ § 1 g o f aw §, st
sraweE 7 frad el § aga ad
it fed & 1-Fore =it 3 S 9 feoor
AT IET 4T, AT I FET G IF
st foreit & B o g #1d o=g
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FRgfAeT SrAwEE ¥ 9 aw gEr dr d
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AT T & W ATEH FT {7 gom
1 | F fev frdeT s s g e
qUAT QAT WU AT T AW &Y
T AR & 99 qaraw &, faw -
T € W FHT qAg FYAE @ ¢,
ar WY & Feam ®Y 983 2w Znm,
AT ¥ TR FT qES EAT O | I
for 7z a9 & fF 97 w 3w
AT AT | WAL AT gL N
amr & ar fearaen§ @y Amew
fararra, 0@ TR, WG A I H
2w ¥ For &, Sfe Wi § dvw agw
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AT Ay 1 AT e FEET qIgd W I
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g fas Mt 1 e A Ag #
e g o & v § ) Wi &7 e
TH ORI 9T aga § 1 ol 91 fa gu
¥ T ¥ AR H 7T 9T, AT HIG OHH
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qTET ¥ ARy ¥ Afd IEE A 7F
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wfree # T & wifees @ ew
e & qg g T T A% fF fawen
arga qtw @ & o9 daw W F SEAH
T 7 F faers oF qur o i
a3 1 QT A AT & AT T 0T IAT
Ziawe & 9 § | F wgar g v e
zaar X1 &1 qagar § w0 & orew
oY, A ¥ qafafree 9T, awr |
Srasag?

q ww foan qw W A
FEIE R @ § | A g & fF 0w
oo gft & s & o 79 979 )
AT & w9 AR At faelt &0
woFT A & "Taedtor e faeam graw’
T 9 farger amew & a7 fivm & e o
ag fammE arnT # wrdt o @ 77 of
el iy s waT 23X & | AferT T
F 39 9T Y qeETTd A A | F wEAr
e § 7 et dw o i
XA I HT 2 AT & I O ¥ T A
¥ oz g I g wTE wriavt Ad e
Ty | xafod 9% AT aoph & I
e wrg, g ¥ v fear T AR
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W A% & A §9uT 9var §, W o g
® G a7 & fod, I W Famr
T |

=t worerw Farg : ag w0 A g

ot vga fag : FAmafy wevew,
TEd 7 off d¥o Fro AvaT ¥ 3 FY Farfirr
& Qe § W IITAT §, IOET IO F
g 1 3%y ag ¢ wgw & fF i
it Ta w7 eqry T & 1 gafed el
¥ ag fear & i o 9w oveT A
#r § Fawr a3 fred ot faadf A
& ot forg &, et fafaga 23
&, 3% v for & A o AW ominaT
agi I AT Y Ao T | AT X
qui®T & @i W@ ag e Agr
T, qF AT qgi A FF HT A
el I/ Yo, Yo TTHRE FT AT
@R | TR UF YECITAS ®AwT & |
gEE At ATA S AL g | wW F A
gfmar & o &1 fad 3 A
gaeaTaaT &t off a1 Iard 7 | IWE
qrer fgegear &7 &Y 29 & 398 A
¢ ) fggmm ¥ aw Cjo AW
wgw § o giivenfaar & aw c3e
qE AE § | T AT IAHT AT FgAv
o & g &1
Shri V. P. Nayar: Does the hon.
Member know that by the time tl'!e
wheat was to be transported, Ameri-
can shipping lines enhanced the
freight rate by about 40 per cent?

ot TgAe fag o o A
Shri V, P. Nayar: At the eleventh
hour. I can give him the figures.

st tgama fag : I o quHe
@ fiar 1 T FY T A o E
fz 1T # e gt § | ey fagree
farfrT 3z 78Y o7 |AFAT § ) XH AT A
ot fafer s & 9% wETC IR
&z g |
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o AT & Fawran g g
¥, forE®T T {300 FAT To TATLHT
g feigmimy e ¥
Sorar €Y g o fggeam & o wwE
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To Tod H THEE WTH WIT ATH IS
# fos ¥ oGz ¥ | WA & s
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Ty TS g W WA Qe g 6
T T A § | W I g
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& drorer o S AT § 1 Y % A
s & | f o< 3 S
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femm 1w e & 3311 FOF To N
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¢ AT WY FATT FT TAF FAIT qIH
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Tam § fF 203 ww o #r ¥fefee
t ook 5 oo og ¥fF  qwuE
o TER ¥ 499 & 303 w0w wd
T | T T F T WEreT, e
e Twar a5 § o fe R fafor
T RT3 § | T R0 FAT
TETH Yo FUT T g AifAw § A
fF WA FoT BT e & €T F AR
&1 F w9 & wge gan F R dR Lo
FO% T Y o fRwt wwfat e
sl 3% o= wd § IW 6 e .-
oY T ey vy feqr § 7w
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W Ag 9% FL0E TEr A9 fafew &
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foar % wreAataw faeew & &=r
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& fog far mar &, =t 9% 0% wF
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AWAAFC AT E IH AT AEA E
F 77 & | TW AT FO WY A
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# drer a1 avaf O ¥ at &
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& w6 R oW g g
WA AgETE ) t=o fafemy
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AEA | W FE [ 5OF AT T I
faar are | ged AT o€ SuTg ) @war
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T 9T TTT WIET § A ATEAT IF GH
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§f5 F71 waew fer & o wfa a9 =
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s fear g fr g gpifefa ane
wTs & & qifer w1 o ™ § )

ot arg & vy § f5 ggaefam
ATEE WTE & ¥ € <o wre wifwgi &
faq ot #1 gfomw AT wfge
T qifea #Y & &Y oEET & fag
et &1 § 1 gfaar € 1 g arfearr
¥ Fga1 wifgw f we g gl W=
w0 A1 qW qRRrd weE w7 A A
LAl

Mr. Chairman: Swami Ramananda-
Tirtha, Ten minutes.

Swami Ramananda Tirtha (Aur-
angabad): Only ten minutes!

Sir, there are no violent jolts given
by the Finance Minister in his pro-
posals. This year's budget in fact
marks the beginning of the third Five
Year Plan and therefore it is neces-
sary to scrutinise the proposals as
carefully as is possible. The Finance
Minister is quite conscious of the
burdens that the third Five Year
Plan will entail and therefore he has
given us some ideas that may guide
us in the formulation and implemen-
tation of the third Five Year Plan.
He expects us to tighten our belts and
be ready for offering more sacrifices
in order that we should be able to
preserve and follow our democratic
values and raise the standard of
living of the common people.

b Having said all this, if we scrutinise
the proposals carefully, we canno! es-

the feeling that the burden which
El.peupou the middle class people and
the lower strata of society has not
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been lightened and there is a feeling
of joy and relief amongst those who
are able to invest capital. If that
feeling is discernible, then there is
much to complain about the taxation
proposals.

I am not an economist, much less
have I any capacity to understand the
statistics. All the same, I can say
this much, namely, that a budget
which levies more burdens on those
who cannot afford to bear those bur-
dens on their shoulders is a bad
budget. Therefore, only from this test,
1 am not prepared to welcome the
taxation proposals, particularly in an
indirect form. Afier all, the incidence
of all taxation is on the poorer sec-
tions. Fortunately for us and for the
Finance Minister, the international
climate has improved, It has been in
our favour and we are getting foreign
aid in ample measure. Though there
is some trouble over the northern
borderz, that also, I am sure, |is
nearing solution, though it may take
sometime to settle down. We need
not be afraid of any big upheaval on
the international scene. So, whatever
we plan is sure to be implemented and
there need not be any apprehension
of a war breaking out. Therefore, I
.expected that the burden on the
common man and the middle-class
people would be lessened, but I am
quite disappointed.

I want to put one straight question
to the Finance Ministerr We have
been talking of corruption and all
that; I will come to it during the last
two minutes at my disposal. But I
ask, is there any mechanism in the
conception of your finances where the
prices can be reasonably stabilised?
Bo far we have falled. The fixed
income group people are the hardest
hit. Every time there is an upward
trend in the prices, there is bound to
TBe a tendency for m out m
somehow or other in order that twg
qquare meals copld !pe secured. That

A X
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level, we have been adding to the
dishonesty and corruption amongit
the people. Let us understand this
phenomenon. While we are talking
of corruption and we have no control
over the prices, we are demoralising
or degrading the moral calibre of the
people. So, everything that is possi-
ble should be done to stabilise the
prices and have them fixed at some
level.

Two points more and I have finish-
ed. In our enthusiam for having &
small-savings drive ags a successful
enterprise, we have received com-
plaints about coercion. Some element
of imposition is there. [ am speaking
with all responsibility.

The Minister of Revenue and Civil

Expenditure (Dr. B. Gopala Reddy):
It ig persuasion.

Swami Ramananda Tirtha: Forcible
persuasion, if you may call it 1
request the Finance Minister and the
Prime Minister to issue, not instruc-
tions, but whatever that administra-
tive term may be, to the heads of the
State Governments just to see that the
administrative machinery is more
human in securing the small savings.
The grievances are true and they have
to be redressed.

1 come to the last point about talk
of corruption. I would not deal with
it at length, but it is no use shirking
the responsibility. If it is there, it
hag to be squarely faced, and no
legal technicalities should stand in the
way because, after all, it is a question
of faith and confidence of the peaple.
If we lose the faith of the people thea
democracy has no future in this coun-
try. I do not know what the constitu-
tionalists have to ssy. There are
differences of opinion—Shri Munshi
says something and others give some
other view. What I feel js: if a tri-
b is not possible, find out sarns

r way by which a legal constitu-
tloml sanction is given io the meaiure
anid there {s an elgment of confidence
crealed gmong the common mpg ¢
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people. That is the sensible thing.
If you do not create that confidence
the hundreds of thousands of devices
that you are going to have are not
going to have any effect. Let this
Government and the Prime Minister
who has his hand on the pulse of the
people realise it before it is too late.
It is not a question of an individual,
it is not a question of a few persons
when the country feels so strongly
that there is something very seriously
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wrong. Let us remove that feeling.
If in doing so we have to put to risk
some good people also, well, it is
inevitable under the circumstances.

17 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March, 9, 1960/Phalguna 19, 1881
(Saka).





